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Mr. CHAIRMAN: I have to inform
Members that the following dates
have been fixed for receiving nomina-
tions and for holding election if ne-
cessary, to the Indian Central Oilseeds
Committee: —

1. Number of Members to be elect-
ed—One.

2, Last date and time for receiv-
ing nominations—24th  Feb-
ruary, 1961 (up to 3 p.M.).

3. Last date and time for with-
drawal of candidature—27th
February, 1961 (up to 3 p.M.).

4. Date and time of election—28th
February, 1961 (between
3 p.m. and 5 P.M.)

5. Place of election—Room No. 63,
First Floor, Parliament House,
New Delhi.

6. Method of election—Propor-
tional representation by means
of the single transferable vote,

MOTION FOR ELECTION TO THE
NATIONAL SHIPPING BOARD AND
PROGRAMME THEREOF

Tae MINISTER or STATE IN THE
MINISTRY ofF TRANSPORT AND
COMMUNICATIONS (SHRI Rays
Bagapur): Sir, I move:—

“That in pursuance of clause (a)
of sub-section (2) of section 4 of
the Merchant Shipping Act, 1958 (44
of 1958), this House do proceed to
elect, in such manner as the Chair-
man may direct, two members {rom
among the members of the House to
be members of the National Ship-
ping Board to be reconstituted with
effect from the 1st March, 1961.”

The question was put and the mo-
tion was adopted.

Mg, CHAIRMAN: I have to inform
Members that the following dates have
been fixed for receiving mominations
and for holding election, if necessary,
to the National Shipping Board:—

1. Number of Members to be elect-
ed—Two.
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2. Last date and time for receiv-
ing nominations—24th Febru-
ary, 1961 (up to 3 p.M.).

3. Last date and time for with-
drawal .of candidature—27th
February, 1961 (up to 3 r.m.),

4. Date and time of election—28th

Februwary, 1961 (Between 3
P.M. and 5 p.M.).

5, Place of election—Room No, *63,
First{ Floor, Parliament House,
New Delhi.

6. Method of election—Propor-
tional representation by means
of the single transferable vote,

MOTION OF THANKS ON PRESI-
DENT'S ADDRESS—continued.

SHrRI KRISHAN DUTT (Jammu and
Kashmir): Mr. Chairman, Sir, I am
happy to associate myself with the
Motion of Thanks to the President for
his illuminating Address to the two
Houses of Parliament on the 14th of
February, 1961, The Address, though
brief, is yet comprehensive in its con-
tent and pregnant with wise implica-
tions. The beauty of the Address lies
1n its dignified restraint and in its tone
of dignity.

First of all, Sir, I shall make a few
submissions with regard to the India-
China border dispute. Each one of us,
in fact, every Indian, feels aggrieved
at what our neighbour, Communis
China, has done on our northern bor-
ders, but the question is—confronted
as we are with the situation as it ob-
tains at present—what shall we do? It
was suggested in this House that we
should break off diplomatic relations
with China, or do something like that—
which in a mood of resentment we
feel impelled to do. Now, so far as the
first suggestion is concerned, T am per-
fectly clear, Sir, that it would be a
blunder if we broke of diplomatic
relations with China; it would harm
our cause; it would damage it serious-
ly. It was also suggested that we
should cease advocating China's cause
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for being seated in the United Nations.
1 oppose this suggestion also. That
thing should not be confused with the
merits of the India-China dispute on
the borders. Rather it 4s India’s advo-
cacy of China’s case for being seated
in the United Nations that, in my view,
will facilitate a solution to our dispute

with China. By virtue of
the illuminating report produced
by the laboutrs and efficiency

of our officials I am of the view that
our case has been fully established,
but there is something more to do
which, I feel, should be done. I think
the world .. .J: to be enlightened by
a determined campaign of disseminat-
jng the facts of our case throughout
the world. That js absolutely neces-
sary, and such action as may be possi-
ble through diplomatic channels should
also be taken to bring round China to
a reasonable frame of mind. So much
for China, Sir.

May I now submit a few words with
regard to the situation in the Congo?
The basic factor, in my view, in that
situation are the people of the Congo
themselves. It is they wlio dn the inie-
rest of their own country, being moti-
vated by feelings of patriotism and
service to their own country, should
make it a point not to fall a victim to
the machinations of the foreign powers
whether it be Belgium, Western or
Eastern powers. They should have the
interest of their own country foremost
and prominent in their minds. That i<
the basic thing about the Congo. The
outsiders, the United Nations can only
help provided the Congolese people
put themselves in a position ic receive
such help. Our g-eat Prime Minister
has very wisely and aptly remarked
that the United Nations must take
effective and prompt steps for the
reconvening of the Congolese Parlia-
ment which is a repository of true and
real power in that country. It is only
then that the Congolese tangle could
be set right.

We have al] been shocked, nay the
en“tire world has been shocked‘ by
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the brutal murder of the Iloveable
personality, Mr, Patrice Lumumba,
who was the spearhead of the national
movement in that country, We grieve
over his death and the grief has
been expressed all the world over.
No doubt the United Nations has
been a bit moved into greater acti-
vity, i.e., with a sense of urgency to
take active steps for helping the
Congolese people to get normalcy
vestored and to return to the consti-
tutional Government. But I feel,
still greater pressure is required on
our part and on other freedom-loving
nations to accelerate that action as
much as possible. Without that there
is the danger of a graver calamity, a
graver situation developing there.
According to recent reports certain
countries have recognised the Gizenga
government there while the United
Nations goes on recognising the Kava-
vubu administration. That I think is
an alarming situation.

Next, Sir, I would take up the Laos
situation. The President is perfectly
correct in his observations that the
only solution and the only effective
stp that can immediately be taken
there is the reactivisation of the
International Commission,

With regard to Goa, Sir, I am of
the view that the policy which is
being pursued by the Government of
India is the only wise and the right

policy that should be pursued. We
should mot be in a hurry and do
nothing in resentment, which can

only worsen the situation there with-
out any advantage to the people of
Goa,

With regard to the internal situa-
tion in the country, Sir, we must
recognise and appreciate the great
progress which our country has made
in all directions—scientific research,
atomic energy, fertilizer factories,
steel plants, projects, dams and in so
many other things—and any person
who cares to see must feel that our
country has materially progressed,
and within a short period of ten
years it has done that much which
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any other country in similar circum-
stances could be proud of doing.

Sir. so far as the criticism of the
President’s Address is concerned, that
it has omitted to take note of certain
things, one of such things pointed out
was that it had not taken note of the
fissiparous tendencies which were
making themselves felt in the country
and causing deplorable developments
in one spot or another of our country,
My humble submission in this regard
is, let us forget such things; let us
make them things of the dead past.
"Fo give recognition to such objection-
able and harmful tendencies is to
give them prominence and encourage-
ment. The President has very rightly
omitied to make a mention of them.
Rather each one of us should try in
his own way to do his best by
preaching the gospel of love and
brotherliness  throughout the entire
length and breadth of our country.

Keeping in view the international
situation as has been taken notice of
by our President, and also keeping
in view the peaceful life of the
country and the progress that it is
making, the only conclusion to which
we come is that the situation, in the
words of our President, both at home
and abroad justifies “hope and cau-
tious optimism”.

Tue PRIME MINISTER anp MINIS-
TER or EXTERNAL AFFAIRS (SHrI

JAWAHARLAL NEHRU): Mr. Chair-
man, Sir in the course of this
debate a rood deal of

attention has been given to matters
p&taining to foreign policy, the Con-
go or our north-eastern border. In
the course of my remarks I shall
mainly deal with these matters, but
there is something else which has been
referred to about which I should like
to say something, ’

One criticism of the President’s Ad-
dress by hon. Mr. Santhanam was
that it was too business-like, it had
no emotioral overtones. In 3o far as
we are responsible, we plead guilty
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to that charge. It is a business-like
Address, an Address which, 1 think,
ought to be business~like, Naturally,
we cannot aspire always to write in a
language which may have a great
appeal, That is a question of the
ability of those responsible for it, But
on the other hand, I do submit that
on an occasion like the President’s
Address too much emotion would not
be perhaps appropriate,

Then, again Mr. Santhanam said
something which has rather surpris-
ed me. He took exception to the Pre-
sident referring in his Address to the
National Development Council. He
said that there is no mention of this
in the Constitution, that Parliament
has no concern with the National
Development Council, etc. ete. Thatisa
very remarkable statement for a se-
nior Member of the House like Mr.
Santhanam to make because the
Constitution does not mention all our
various Ministries, Departments and
the methods of working and there-
fore, Parliament cannot take notice
of this and the President should not
refer to them, Really, I am very
much taken aback by this criticism.
The Planning Commission is not men-
tioned in the Constitution, The whole
structure of the Government of India
is not mentioned, and, therefore, we
cannot mention them. I do submit
that that is a very wrong view to
take. Obviously the Parliament is
not bound, even the Government of
India or the Cabinet are not bound
by the Planning Commission. The
Planning Commission is an advisory
body. The National Development
Council, a powerful organisation re-
presenting the Government c¢f India
and all the States of India, is a body
deserving the greatest respect but it
does not bind technically either the
Governr-o>nt of India or, I take it, any
of the States but that does not make
any difference to the fact that accord-
ing to the procedures we have adop-
ted, it is of the greatest importance—
the National Development Council—
bacause it brings together the think-
ing of the various States in India -nd
the Government of India and any-
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thing that it decides, therefore, has
not a constitutional significance but a
high official significance, that is, when
the people in authority in the States
and in the Government think toge-
ther, naturally, it has all the autho-
rity they can give it without binding
down anybody.

Now, I would like to say straight-
way—and I think it appears from the
President’s Address—that there s
not the slightest feeling of complac-
ency in the minds of the Government
of India about the conditions in
India—internal or external, In fact
the burdens that have to be faced by
the country grow bigger and heavler,
the problems more difficult. For any-
one to consider them and make a
charge of complacency, therefore, is
not correct, but quite apart from this
question of complacency, which
nobody in the wide world can have
today, in no country I would submit
from the biggest, from the big ones to
the small ones, no country today, no
leader of public opinion today in any
part of the world, can view the pros-
pects in the world with complacency,
but that apart, if we look at the Indian
scene with all its ramifications com-
plications, knots, troubles, etc. I think
it is quite correct to say, as the Presi-
dent has been pleased to say, that we
can view it with a certain cautious
optimism, By the normal tests, we
can certainly be optimistic but there
are other things besides the normal
tests which trouble wus. The hon.
Member just speaking referred to the
criticism made about the President
not mentioning in his Address certain
—well, T presume he referred to or
someone referred to-—communal dis-
turbances, etc. They are very distur-
bing, not in the all-India sense
but because they bring out something
hidden in the hearts of some people
here, who forget India, who forget
everything and who can only func-
tion in-a narrow, objectionable, com-
munal way, That is a thing which
is of the highest importance; whether
the President mentioned it in the Ad-
dress or not, opinion may differ but
J can assure the House that we at-

‘
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tach the greatest importance to if,
greater than many of the big things.
that are happening in this country
because that represents or that indi-
cates not the soul of India, not the
spirit of the Indian people. If that
soul and spirit are wrong, it just does
not matter what the planning Com-=~
mission does. It does not matter what
the Third Plan or the Fifth Plan may
do except in so far as they themsel-
ves affected the situation. We attach
the greatest importance to it and so
far as the Government is concerned,
we are going to combat these com-
munal tendencies, these limiting dis-
ruptionist tendencies, these barbar-
ous tendencies. I do not wish to use
mild words because it 1s a matter of
the greatest importance and it creates
disgust and abhorrence in my mind
that any single Indian should behave
in the manner sometimes people be-
have in these communal disturbances,
Therefore, that is a highly impor-
tant matter. This House should rea-
lise that our planning will not suc-
ceed and nothing will succeed if we
ourselves go to pieces in our minds

and hearts. But look a{ the normal
structure of India—the agricultural
and the industrial side. 1 do submit

that in spite of numerous difficulties,
we are doing rather well. Again 1
say that with the full realisation that
we have enormous problems ahead
and they will be ahead of us. We
will not solve the problems of India
in the course of a year’s or five-year
plan even, The task we have under-
taken is a tremendous one. When
I say ‘we’, I am referring to the
people of India, to this Parliament,
who are ultimately responsible,
because Governments are only a
small part of this entire struc-
ture which shares this burden. Now
if you look at the statisties or if you
look at anything else, the picture,
though not rosy, is certainly optimis-
tic. We have got into the habit—
whether it is good or bad I do not
know—of somewhat under-stating
our case. OQur statistics—as even the
World Bank experts said to us and
have put down in their report—were
under-stating what we were doing in
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the matter of industrial develop-
ment, They said that the industrial
development has gone far ahead of
the statistical analysis made on be-

half of the Government of Indiaa.
Now one may criticise that, We are
aware that our statistics, though

widely orgamssed and all that, never-
theless require co-ordination. We get
sometimes opposing figures from the
same source and that is not a new
thing. Even great and well-organis-
ed countries like the U. S. A, prod-
uce statistics about the same matter

which differed completely. In Japan
they differed completely. The food
production statistics differed by a

matter of 30 million tons—two figures
or more. That is not surprising.
Nevertheless, we have +to improve
them but the point is that generally
speaking, experts abroad have been
surprised at the way we under-state
our achievements, and it is well to
remember that even in stating them
in the President’s Address, we tend
to under-state it because it is better
to do that than to shout at the top
of our voice about what we have done
or what we intend to do but the fact
of the matter is this. Take agricul-
ture which is of the highest and most
basic importance. Agriculture is do-
ing well. I do not say that we have
solved our problems of agriculture
but we are on the way to their solu-
tion and we can say with a certain
amount of confidence that we can
see that the solution is ahead of us,
whether at the end of the Third Five
Year Plan or even earlier, I cannot
precisely say. No country like India
can, for a considerable time to come,
be entirely independent of the effects
of the seasons, of harvests ang the
like. You see a country of which
much has been heard, a great country
like China which has devoted itself
with tremendous vigour to its industry
and agriculture, suddenly in the grip of
a terrible famine such as even China
has not perhaps known before. So the
criticism that is sometimes applied to
us can be applied in a far greater
measure to China. I am not talking
of political matters and all those
other matters, But I say that is a
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fact, and it is one of the facts of life
as they concern us in these huge
populated countries dependent on
climate, monsoons and the like.
Gradually we have to control this by
greater production by having reserves
and so on, so that such calamities
should not come upon us. I cannot
guarantee that if it descends upon us,
say by a succession of bad seasons,
we will not be affected. We will be
affecled, of course, But we try to
provide against it. We Thave got
very large stocks of foodgrains to-
day in India, Certainly, part of them
are stocks which have come from
abroad—imports. But essentially our
own food production has gone
up, and it has gone up, I should like
to remind the House, at a time when
the season was not a very good sea-
son. Last year it was not a first class
season. We had calamities, We had
floods. But in spite of them it was a
record crop. That is to say, the yield
per acre is increasing in India and
that is a basic thing. So I have no
great apprehension on that score.

Take other things. Take sugar.
We have got a glut of sugar. Sugar
production has jumped up far beyond
our capacity to consume it. A year
or two ago we lacked sugar, to some
extent, but now we are eager _to
export it and we have our difficulties.
Unfortunately, in parts of our country
the cost of production of sugar is
higher than in other countries where
sugar is produced. So the prices here
are higher and sometimes we are
asked to take some steps to reduce
this price. So it is difficult and we
cannot dispose of it. So, Dbroadly
speaking, in agriculture the outlook
is good.

As for industry, that is a thing
which one can measure more easily
and it is not dependeht—though it is
also dependent on certain uncertain
factors—not so much, as agriculfure.
Now, while the House knows there
are these big schemes of industrial
expansion, basic industries and the
like, the House perhaps does not
know—it is not the fault of hon.
Members for, as I said, our statistics
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have rather ignored it—the tremen-
dous development of small industries
in India. That is what the World
‘Bank says, that it is spectacular, Now,
the World Bank people are not the
kind of persons who speak in a grand-
jose language or with emotion and
overtones, They are tough bankers
and when they use that word and
say that the indusirial development
in India, of middle industries is
spectacular, well, it has got certain
significance which we might as well

appreciate. So one sees all these
“happening.
One sees also at the same time,

maturally, the misery, the poverty and
many other terrible things in India.
And that is what India is today. That
is the problem that we have to face.
It may be that we made mistakes, it
may be that we might have done
something better. Somebody else
might have done something better.
But the point is, whether it be in the
field of industry or agriculture or
education or health, the advance in
India is not only creditable but im-
pressive. Take education. There is
plenty of argument about the quality
of the education and most of us prob-
ably criticize some aspect or the other
of our educational problem. It is a
difficult problem facing us and the
world, in a sense, is also facing the
problem and we face it in our own
circumstances. But it is no mean
achievement that at the present
moment 45 million boys and girls are
going to schools and colleges in India.
It is 3 good number and it is increas-
ing by one million every year and it
is likely to come up to 60 millions by
the end of the Third Five Year Plan.
Take again health. There is remark-
able achievement in the field of health,
The expectation of life has gone up
to 42; 42 is not very high, of course,
but it is very very high in India, for
in my youth it used to be 24 and in
the thirties or in the late forties when
independence came, it was about 32.
It has jumped up by some ten years
and that is very considerable. Mala-
ria has been wiped out, though not
entirely. And so on, I can give these
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figures and hon. Members also can
find them. But apart from all this, I
would submit that any person who
keeps his eyes wide open, in town or
country, will see that the people are
better fed, better clothed, better
housed and very large numbers of
them move about in bicycles, motor
buses and so on. These are not ways
of solving India’s problems, but these
are indicators, pointers.

Now I wiil put another picture be-
fore the House. 1 think it is correct
to say that while the standard of liv-
ing, broadly speaking, has been going
up in agriculture, in industry and so
on, it would not be correct to say that
landless labour has prospered. I am
sorry to admit it but the fact of the
matter is that the question of land-
less labour in India is a very difficult
question, and they have not profited
as much certain other sections of the
community have profited by the
changes. It is also true that the addi-
tional income that the country has
generated has tended to go a little
more than it should to those who pos-
sess the good things of the world
than to others. Therefore, there is
always a certain tendency for the gap
to be there and in the progressive
economy for the rich to benefit by it.
We have to check it, of course, and
we have appointed a committee to in-
dicate methods of doing it. There is
that tendency. Not only the very
rich, but for instance, in agriculture,
the better farmer will benefit more.
He has got ihe capacjty, he has got
the resources to benefit by it. What-
ever you give, he profits by it, while
the person who is down and out can-
not profit by it. That is our difficulty.
Therefore, landless labour has suffer-
ed. You say, give land to the land-
less labour. Of course, give them the
Jand if there is the land. Wherever
there is land, give it to them. But
the fact of the matter is, the prob-
lem of landless labour can only be
solved by industry essentially, not by
giving land. Land should be given,
wherever you can, but essentially by
industrial development whether it be
big industries, small industries cot-
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tage or village industries, by all these
methods we have to solve it. You
cannot give them the land. Neither
is so much land available nor are
there ways of absorbing them on the
existing land. Some can be absorbed.
But 1 do admit that the condition of
the landless labour has not progressed
as much as 1t should and it is a grave
blot on the face of our economy.

Now I would refer to foreign
affairs, and refer particularly to two
duestions—to the Congo and to our
border—because reference was made
10 both these in the course of the
speeches in this House. That is natu-
ral, because both are of high impor-
t: ~»  The Congo question is a ques-
tion which from the world point of
view, is of vital importance and be-
hind it lie the possibilities even of
wor.d war. Now, I need not go into
the background of the Congo question
because the House knows it and we
have discussed it in the past. Since
then, of course, much has happen-
ed, notably the assassination—the
murder, of Mr. Lumumba. Now, may
1 here refer to a type of criticism
which sometimes is made ip this
House on various occasions., Why
have we got so excited about the mur-
der of Mr. Lumumba when we were
composed and calm when Mr. Imre
Nagy was condemned to death in
Hungary or when something else
happened in some other part of the
world’s surface or when the Tibetans
were being dealt with in some other
way? I am sorry this kind of criti-
cism is made, whether it is justified or
not, it is for the House to determine,
but it does show a peculiar and a per-
verted mentality, a mentality which is
more loyal than the King, a mentality
which has nothing to do with India,
India’s case, India’s thinking. It 1is
thinking in ecld war terms and brine-
ing those terms to Tndia. In India, we
have reiected *his and we think and
act, rightly or wroncly, aceording to
our own wishes in the matter. Mr.
Imre Nagy’s case was pointed out. We
did not jump ahout; we condemned
that and we disliked that but to bring
that in in the present Congo crisis is
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' to do something which cannot be justi-
fled by any logic or reason or think-
ing except the acceptance of a cold
war outlook, and not even that but in
a degree much more than the princi-
pal areas of the cold war are doing
in the world today. It is quite extra-
ordinary that this kind of thing
should crop up again and again. Take
Tibet. Everything was discussed
here. People say, “We told you that
you were wrong ten years ago when
you did that”. T wish hon. Members
would move up to this year, 1961, and
not remain stuck up in the past, whe-
ther it was ten or hundred or a
thousand years ago. We have to func-
tion today, in the circumstances of to-
day. Am I to repeat every time the
reason why we took that action in re-
gard to Tibet in 1950? I have ex-
plained, and 1 Dbelieve that most
people not only in India but in the
wide world, except small coteries
here and there, have understood that
that was the only possible action
which we could take as a nation, what-
ever we might feel about it. But the
argument is repeated again and again
for lack of anything else, T suppose,
or for 'ack of thinking as to what the
world is teday and what we have {o
face today.

Now, Sir, to come back to the
Congo, it is clear that this is not a
question of my likes and dislikes or
anybody else’s; the question is today
of trying to prevent a world catas-
trophe in the Congo, trying to ielp
the Congo to preserve its integrity and
independence, trying to prevent
foreign forces, whoever they might be,
from going and dominating over the
Congo, trying to prevent the cold war
coming—it has come but to prevent it

coming mere fully—into the Congo,
trying to prevent civil war ar?l all
that. We have no inferest in the

Congo, although some people, I regret
to say, have even presumed in the
Conro, not the Cnngolese but some
outsiders in the Congo, and have
started a whispering rampaign that
India wants to send a million or two
of her peop'e tn the Congo tn settle
down because we have too much of
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popu.ation. We have hardly a hand-
ful of persong in the Congo and even
in our wildest imagination we have
not thought of sending our people to
inhabit the Congo but this kind of
charge is made, whispers, just to irri-
tate the Congolese people or others
against India. We have no interest
in the Congo, no selfish interest at
all. We have interest, of course, in
the countries of Africa becoming pros-
perous and independent and also the
Congo. The Congo will become the
test for the other countries of Africa
also and for itself. It stands on the
verge of disorder and now the Congo
has become tied up with the world
situation. It is already to some extent
being affected by this cold war atti-
tude which sometimes is represented
by a few Members in this House too.
Fortunately, the great powers concern-
ed are trying their utmost to avoid

this but there is that great danger |

and, as I said perhaps on a previous
occasion, it was unfortunate that
when this tendency to solve the prob-
lem in the right way grows, when
President Kennedy had, among other
things, endeavoured to follow a new
policy in regard to the Congo and in
other countries, which was a hopeful
policy, just then this killing of
Mr. Lumumba took place. The House
realises, T hope, from even the news
in the newspapers what reaction there
has been all over the world, every-
where, about this. Why? Probably,
nobody there had heard of Mr.
Lumumba six months ago or a year
ago, but somehow or the other, he be-
came the symbol of African nationa-
ism, fighting for freedom. He may
have made a number of mistakes;
probably he did but the fact is he be-

came a symbol in the eyes of the
world and because of that symbol,
when he was murdered, there was

that powerful reaction in Afriea, in
Asia, in the countries of Furope and
everywhere, We have to deal with
that live entity—African nationalism—
not something slowly asking for re-
forms but something alive, kicking,
and sometimes misbehaving but some-
thing very much alive. This live en-
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tity is kicked suddenly in this way
and as a culminating process to all
kinds of things that were indulged in.
It upset the mental balance, it anger-
ed the people and it was not a matter
of disliking this or that. Somebody
said—some hon. Member—why do we
speak in this language? Why do we
talk about gansterism and the like?
We should be more neutral in this
matter. We are not neutral in this
matter, so far as this is concerned.
We are not neutral and we feel
strongly. If I may say so, in the last
year or six or eight months since we
have been connected—we have sent
some of our Forces there—we have
repeatedly stated a certain policy in
regard to the Congo. Now, it is not
my habit—and it is a wrong habit—
to say, “Oh, we warned you pre-
viously. We did this previously and
if you had followed my advice, it
would have been well” This is a
foolish way of proceeding but the fact
of the matter is that much of the
trouble that has come has been there
because the policy India had sugges-
ed was not followed, and they are go-
ing to do now when it may be too late
to go back because things have ad-
vanced and what was acceptable three
months ago is not acceptable any-
more to multitudes in the countries
of Africa or elsewhere. Things have
changed. Any country, any major
country, can bring about a war; des-
truction is easy to begin but the final
settlement of the Congo problem is
not going to take place in the
Chancelleries of the great powers; it
would be done in the Congo, in Africa,
but before that, if other things happen
and if they are destroyed in vast
numbers, well, things wéuld be differ-
ent, of course. The whole picture is
changed today and whether it is,
leave out the Congo, East Africa, Cen-
tral Africa or Northern Rhodesia, in all
these places they are being dealt with
a different way, I admit, by the coun-
iries concerned but not fast enough to
move with the tempo of the times.
So in the Congo other countries are
catching up to what we said six months
ago or four months ago and mean-
while the fact that a policy was pur-
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sued or allowed to be acted upon with-
out the United Nations coming down
upon it or stopping it has led to all
these difficulties. Some months ago
President Kasavubu went to New
York and he was accepted in the
United Nations. There was justifica-
tion for his acceptance; I do not deny
that but there was no justification to
consider him the one and only repie-
sentative of the Congo and functioning
as a dictator. That is, while his posi-
tion was correct, his functions did not
become dictatorial because of that.
At that time we pointed out—and
other countries also—that this position
should be defined. There was supposed
to be a Conciliation Commission going
from the United Nations to the Congo;
let us wait for their report. But no;
it was insisted that this must be done
immediately—a kind of aftermath of
the cold war thinking—and that was
done with the result that that set in
motion a chain of events there and
with the help of this backing of the
United Nations—the United Naticns
did not do much but it just gave that
little spurt in one direction—other
couniries, notably Belgium, went in
there; not officially sent by the Gov-
ernment, but anyhow they went 1ia
there, military people, advisers and
the rest.

About Katanga now if anybody tells
me that Katanga is a semi-indepen-
dent province run by the Congolese,
I have my grave doubts, I think it is
the Belgian advisers there who run it
and the Belgian officers who have con-
trol—such control as is there—over the
forces of Katanga, So this kind of
thing happened and the iron entered
the soul of the people. They saw this
kind of thing happening and then they
saw the United Nations sitting help-
lessly by and the methods of liquidat-
ing people, which are not, well nor-
mally done 1in the modern age, being
adopted. You heard about Mr.
Lumumba but only yesterday news
came in newspapers—I am merely
quoting the newspapers; I have no
special information—that three plane-
loads of pro-Lumumba people, impor-
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tant people no doubt, were sent by
air from Leopoldville to the Xasa
Province. You will remember—the
House may remember—that Mr.
Lumumba was also sent from where he
was kept in prison to Katanga Pro-
liguidated and people
warned them then that he had been
sent there to be murdered there, killed
there, and he was killed. Now some
very important people, pro-Lumumba
people, are sent in three plane-loads
to Kasai. Now, the present leader of
Kasai Province, who is functioning
there as such, is one of the bitterest
enemies of Mr. Lumumba and so these
people are sent outside the immediate
scope of the United Nations function-
ing there presumably to be liquidated,
murdered, assassinated——call it what
you will, This is what is happening
even in Leopoldville, where the
United Nations is there, under presum-
ably the authority of President
Kasavubu. Now, we have not formally
acknowledged President Kasavubu’s
Government just as we have not
acknowledged any other Government
there., The fact is, there is no Ceniral
Government there; maybe President

Kazavubuw’s Government and the
forces at his disposal are relatively
stronger than others because they

have got the Belgians and other coun-
tries and arms to support them. That
is the position and that has led to a
number of African European and
Asian countries to give recognition to
the Stanlevville Government which is
a big province of the Congo, and they
recognised it as the Congolese Gov-
ernment. It is open to any country to
recognize any Government but factual-
ly it has no control over the Congo;
it has some control over the Orien-
tale Province. Now we have some
great powers and some other powers
in Africa recognizing the Stanleyville
Government and saying that they will
support it with arms and other things
while the other people are being sup-
ported by some other great powers
and so you see civil war, international
war, everything coming into the pic-
ture and once that kind of thing
starts, no man can say where it will

end. So one has to take as calm and
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objective the view of this as possible
and not be led away by Iikes o1 dis-
likes.

There ave various matters; we have
said that. I need not repeat what we
have said about this position there
but it is perfectly clear that things as
they are can lead the Congo and the
world to disaster. It is perfectly clear
that the so-called armies functioning
there on behalf of Mr. Mobutu, Mr.
I'shombe and others and largely offi-
cered from abroad, are dangerous to
peace and security and they function
in a manner which can only be des-
cribed as gangsterism. 1 repeat that
word not in 4 fit of emotion but deli-
berately because that describes their
activities there, what they have done
there. And they have to be checked;
they have to be disarmed; they have
to be controiled and this kind of thing,
this major actvity of some of the
local governments there of liquidating

- their opponents by having them
murdered has to be stopped. And 1
think there will be no peace in the
Congo till the foreign elements go. I
do not mind— 1 do mind but I pre-
fer it—the Congo being left completely
to its resources even if they fight and
kill each other but these foreign ele-
ments must be withdrawn. Of course
the right thing would be for the fore-
ign elements to be there under the
UN. and none outside the TU.N.
because if the UN, goes, everything
goes there. I must{ make it perfectly
clear; much as I have disliked many
of the activities of the United Nations
or lack of activifiés rather than acti-
vities, their passivity, because they
have bound themselves hand and foot
by their own interpretation of the
Resolutions of the Security Council
and could not do anything, but never-
theless if the U.N. goes from the
Congo there is no hope for the Congo
in our lives. A vacuum will be creat-
ed which undoubtedly will be filled
in by the great powers sending their
armies and they will fight each other.
So these foreign elements must go
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except thosc that are under the con-
trol and direction of the United
Nations. How to do it is another
mattier. There may be difficulties, diff-
culties really which have grown in
the last five or six months by the
weakness shown by the United Na-
tions, Six months back the situation
was fairly under conirol; it may be
difficult now. However, T will unt
detail the separate events. Now, the
Security Council has been considering
this matter from day to day, and not—
I am glad to say—in the usual atmos-
phere of just abusing each other but
of trying to find some way out. There
is a resolution before the Security
Council; there are several but T ane
referring to the one proposed by

Ceylon, the U.AR. and Liberia
1 .M. Now, the House knows that

India is not in the Security
Council. We are not there to propose,
amend, submit or oppose any resolu-
tion. But on such important cccasions
sometimes other couniries not in the
Security Council are allowed to be
present and even to express their
views or the views of their Govern-
ments. Because of that India, in
common with a number of other coun-
tries, has been invited to express h=t
views, But these countries cannot
propose anything or vote. Now, this
resolution of Ceylon, the United Arab
Republic and Liberia, if I may say so,
with all respect to the countries con-
cerned, is not exactly the type of re-
solution which, if I hag been given the
drafting, I would have drafied. Buf,
nevertheless, broadly speaking we
agree with it. I am not criticizing the
drafting of others, because that itself
is the result of an attitude to bring
together numerous ways of thinkina.
Obviously when a number of people
come together, the ultimate draft i=
not one hundred per cent, represan-
tative of any one country. Therefore,
one must accept it. Realising that
difficulty and realising the necessity of

doing something effective and there
not being any arguing abour words
and phrases here and there, Ykroadlv

we accept this draft of Ceyvlon, elc.
Now, there are two or three matters

which have been suggested. Some
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amendments have been suggested
about that. The first thing s,
it has been suggested, that there
should be a mention of the Sec-
retary-General in this resolution.
There is no specific  mention,
although there is mention of the

Secretary-General’s Special Represen-
tative in the Congo. Now, the 1dea is
that one should not imagine, because
of the recent controversies, that the
Secretary-General is out of the picture,
Well, 1t is obvious that he is not out
of the piclure. He is there. He is the

Secretary-General and if the United
Nations is to function, 1t ecan only
function, as it is established today,

through the Secretary-General. One
may add to this. Whatever one may
do in the future is a different matter,
so that the authority given to the
United Nations to function in accord-

ance with the terms of this
resolution is an authority to the
Secretary-General. There is no

doubt about it, whether you men-
tion it or not. There is mention.
1 said, of the Secretary-General’s re-
presentative in the Congo. Then, there
is an important matter. This reso-
lution, as originally worded, calls upon
all States to take immediate and ener-
getic measures to prevent the depar-
ture of such personnel for the Congo
from their territories and for the den-
ial of transit and other facilities to
them, That is, it calls upon States
not to send people there. It is per-
fectly right. But it is suggested that
there should be an addition to it,
directing the United Nations to take
all necessary action to prevent the in-
troduction of unauthorised personnel
and aid. 1 sheuld have thought that all
this is understood and it flowed even
from the earlier Security Council’s re-
solutions which said that the Belgians
should withdraw, that the TUnited
Nations should do this and that. Bur
somehow owing to a very restricted
interpretation of those resolutions by
the U.N. people, they have felt rather
helpless. Now, when you call upon
people to go and tell the other States
not to send any, it follows that if they
send any, the United Nations should

stop them, prevent their coming in
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But some people feel that this sheuld:
be spelt out clearly. We have no ob-
jection if it is to be spelt out clearly

Now, there are some proposals abou:
some minor amendments and others.
Now, w2 do not mind minor amend-
mentg to it But we hope that, broadly
speaking, this resolution will be adop-
ed and acted upon and that quickly,
because every day’s delay creates new
problems, like this problem of thr:a
plane-icads of pro-Lumumba people
being sent to the Kasal province, pre-
sumably to be slaughtered there.

ProrF. Dr, RAGHU VIRA (Guja--
rat): It is ‘Kasai’ province. ‘Kasal’
means slaughterer,

SHRI JAWAHARLAL NEHRU:

Now, I come briefly to our bhorder
question. I have noticed, reading the
reports of their speeches—I did not
have the privilege of being here all
the time and I had toc go through
the reports—that practically every
section of the House hag praised,
has given commendation for our
team of officials who went to
discuss the border gquestion with the
Chinese officials. That repcrt has kteen
circulated. I am glad of thet. hecaus=
l have been conscious during these
months not only of the hard labour bus
also the ability and scholarship that
they brought to bear upon this difficul:
task Now, basically this kind of con-
{lict between India and China 1s ob-
viously a matter of grave import to us
and I should say to the werld. We arz
criticized for not taking certain steps.

It is said: Why don’t you go
and have this territory wvacated
which the Chinese have occu-
picd? While I admire the patrio-

tism and the emotional upsurge of
hon. Members who tell us to go and
push the aggressor out, I do not always
admire the thought processes which
bring about this sudden demand. What
15 supposed to be the practical aspect
of it? The Government has to think
of these practical aspects also and not
only of the emotional urges that affect
us ang which the Government also
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feels. And I would beg this House
to consider this question from the
practical point of view. It is not an
easy matter to indulge in a policy of
action which step by step almost in-
evitably leads to war. A war bet-
ween India and China, a war any-
where, according to our thinking, is
undesirable. Even a small war may
lead to a big one. But a war between
India and China is something which
no one can welcome. If 1t ig thrust
down upon us, that is a different
matter. Also, if it is to be war, one
has to prepare for it. One does not
in a Don Quixotic way go about with
a lance in hand to drive out the
aggressor. One prepares for it. It is
a big thing, which, if started, may last
our whole lifetime. It is not some
police acition or an order to g police
station to take an area. We have to
prepare for it, strengthen ourselves, in
many ways. And the main thing is
to be clear in our minds and to be
firm and determined in our resolves
That is the main thing, clear in our
minds, not merely emotionally—emo-
tionally we are—-but otherwise to be
firm and determined as to what our
position is, what we want done and to
prepare for it, whether it takes a
month or a year or several years, not
to give in and ever to keep that in
mind, and meanwhile alwayg to seck
me:hods on one side of solving the
problem peacefully and on the other
strengthening ourselves by other
methods. That 1s broadly 1ihe policy.
According to our thinking our trouble
at the border is not a dispute with
China. It is a question of words per-
haps. It is a d'spute of course When
we argue about something, it is a dis-
pute. But my point is, it is not a dis-
pute because we have no doubt about
our owp position in this matter. So
far as we are concerned, we are clear
that i+ is ne{ a normal dispute but it
is just a claim on our territory which
is ours, and we are convinced that it
is ours. Therefore, this has to be
clearly understood. Now it is very
difficult, even in regard to such matters
there may be two opinions. Obviously.
vightly or wrongly, the Chinese opi-
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nion 15 different and presumably most
of them believe in it. This series of
talks between the officials of India and
China has, I think, very largely put
an end to any doubt that there might
be in people’s minds about the real
facts of the case. That was necessary.
We in India being moved just by
emotion hardly knew the facts. Per-
haps many people who are most
moved knew least about the facts. It
is nece:sary, it was necessary, for this
to be built up, this faectual case, sup-
ported by documents, etc. before the
world., before other countries, and in-
deed before even the people of China
though unfortunately I do not know
how many of them will have occasion
to study it this way, Therefore, this
great gain has come to us. Let wus
realise that our case in regard to this
border stands, if T may use the word,
proven, proved for anybody to see.
People, let us say, even in Pakistan
have made very extraordinary charges
against us in the newspapers and other
things, and even some others, in
regard to this border problem with
China. If they do not accept if, alt I
can say ig that they have not cared—
to put it mildly—that they do not
know the facts ang they do not care
to study them. Thev merely give
effect to their animus against India
because in the ultimate analysis we
have to try to settle this, try our
utmost not once but many times,
peacefully even though it takes time,
because the alternative to it to any
kind of peaceful approach, is war, and
if war comes down upon us, we have
to defend our country of course, but
we should avoid war anyhow and more
especially in the present context of the
world,

Some mention was madc by some
hon. Members about Ching or Chinese
force; extending their occupation area
in Indian territory. Now I want to
make this perfectly clear that the
major advance of the Chinese forces
into Indian territory in Ladakh took
place in the summer of 1959, about a
year and a half ago. FEver since then
there has been no advance anywhere.
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1 cannot guarantee, some little curve
in a waste lJand they may have
marched in again, but broadly speak-
ing they have not advanced anywhere
certainly not in NEFA, certainly not
in the middle sector and I think not
in the Ladakh area either, Now what
is this talk then about 2000 square
miles of more territory being claimed
by China? That is an incoirect thing.
One very extraordinary fact which
stands out during these past years is
the changing position of the Chinese
Government in regard fo these matters
and, what is more, the changing maps
that come out from time to time. Pre-
mier Chou En-lai in a letter addressed
to me on the 17th December, 1959
stated that the 1956 map published in
China represented the correct bounda-
ries ag conceived by the Chinese Gov-
ernment, Throughout this argument
we have been asking them to tell us
what exactly they stang for, what is
their claim, to tell us precisely, not
vaguely and generally, to tell us by
the precise longiiude, latitude, ete.
this place, that place, etc, They have
rever done that. Their maps are
vague and so are the claims they
advance. So Premier Chou En-lai
said this t0 me in December, 1959. He
relied on their 1956 map. This was
in response i{o my letter in which I
had pointed out to him the bewildering
variety of the delineation in the Chi-
nese maps. The scrutiny of the map
which was provideq to our officials
showed that the line drawn was fur-
ther west in Ladakh of the 1956 line,
tha. is the map which Premier Chou
Fn-lai had stated as showing their
positien. That itself was a variation of
the previsus posilion which was to
some extent set aside by the new
map and the new line which the Chi-
nase officials claimed in the western
sector specially and to somc extent in
the middle sector. Again, another
thing ‘happened. Take the middle
sector, Uttar Pradesh and Himachal
Pradesh and Punijab, etc. They claimegd
previously odd villages in India on
this side of the border. Now they
have gone one step further and joined
up the odd villages. Previously a
villag> was a bulge in the line. Now
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they simply joined them up, a series
of villages there, so that it becomes a
small area rather than a few bulges.
That 1s how these 2000 sq. miles extra
11 their claim come about. But as I
-aid, there has been no advance on
any territory being occupied ever since
the autumyn of 1959

Another thing they claimed, which
goeg rather counter in regard to the
Niti Pass, etc. to the treaty we had
with them. Tibetan ireatv, I mean.
Of course in regard to this border
matter our position has been clarified
by this report. Some Members said I
believe, that this report brought out
certain facts that were not placed
befcre the House previously, that is,
that we had hidden them or some such
thing. I should like this House to
consider one aspect of these questions.
Questions are asked in this House
and the other House, questions
which we find it difficult to answer
because any answer to that ques-
tion is giving information to people
to whom we do not want to
give it, to our opponents, to those
who are opposing it. It becomes diffi-
cult. We do not want to keep any-
thing from the . House. What the
House knows, the world knows. So
we cannot always give precise infor-
mation in regard to border matters,
what we are doing, what steps we
take to protect ourselves, what roads
we are making, where our armies are
situated ang so on. We do not some-
times want the opposite side to know
even an argument lest they might take
some other steps in regard to it, if they
knew it, too soon. So there is this
difficulty.

Apart from the broad lines of our
approach, this involved {he collection
of material and tremendous labour by
way of examination of documents, and
many things have come to our notice;
many papers have come to us from
distant countries, which has gradually
added to our information, And there
is the vital difference between our
stand and the Chinese stand. The
Chinese stand has been that our
border has not been delimited, has
not beer; marked, let us sit down an4
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consider it, mark it wherever it may
be. Having said that, at the same
time, they claim large chunks of terri--
tory. Suppose a border is not marked
but broadly it is well known. A
marking of it may involve, let us sajy.
a few hundred yards this way or tha:
way, a mile this way or that way.
There is that possibility. But by
no stretch of imagination does
that involve large chunks of territory
being occupied. But apart from that,
our stand is that the border is known,
is a defined border, it is not an un-
known border. It 1s not marked down
or delimited on the ground every-
where; in small bits it is, because it is
frightfully difficult in these glacier
regions to go about marking them.
Anyhow, it was not considered neces-
sary in the past during the British
times, and since we became indepen-
dent, we did not and could not easily
do it. Anyhow, our position is that it
is a defined border, it is a known
border, known by custom, by prac-
tice, by usage, by treaty and so on
and so forth, So the question of sitt-
ing down with the Chinese people to
define it and consider the whole matter
afresh does not arise. so far as we are
concerned. And our case has been
strengthened powerfully by the Report
presented by our officials. I was glad
to find that the hon. Member opposite
who spoke on behalf of the Com-
munist Party gave a great deal of
credit to our officials who prepared
the Report and said that they had pre-
sented a very strong case—I forgot
his words—almost a case proved to
the hilt. I am glad this realisation
has come even to doubting minds. But
I would add this. It is not enough to
realise that and then to proceed to
suggest some course of action which
does not fit in with that realisation.
We must be logical. If that is so, the
course of action should fit in with
that. It is not good repeating like a
mantram, ‘“Oh! let us sit down, em-
brace and be friends.” I am always in
favour of sitting down and talking and
embracing and being friends and all
that But when we are considering a
problem like this, we must know the
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nature of the problem and not give
any wrong impression to the public of
India or to the public of the world as
to where we stand or how this is go-
ing to be solved. It is not going to be
solved merely by some pious declara-
tions or by pure goodwill. I want
goodwill always. The fact of the
matter ig that our case in regard to
the border is almost foolproof. It
does not require high intelligence to
realise how sirong this case ig and
that—whatever the reason may be for
the Chinese to do it, it is upto them—
they were wrong in doing so, iIn
occupying our territory. The question
will only be settled when they leave
this territory. That is the simple issue
and it is not a question of horse-
trading, “All right. You take this, I
take this. Let us halve this.,” It is
no, a question of that.

Now another question has heen
whether I am going to China to discuss
it. T say I have no immediate inten-
tion of going there. I do not quite
know myself about the future, about
the steps we may have to take from
time to time, and whether any of these
steps may involve my having to meet
Premier Chou En-lai or going to
Peking for thig purpose, I cannot say.
I cannot obviously commit myself
saying ‘yes’ or ‘no’ to something which
will depend on various developments.
But in order to settle this question
peacefully, T am prepared to go as far
as I can, and it is not a question of my
prestige being involved. I may go to
China or some other place but
the point is there would be no
justification for my doing so unless
some situation arises when a talk is
likely to be fruitful. There is a test.
If T say that I will go because I am
eager to settle it, that does not help;
my saying that I will not go there at
all, I am too proud to go—is not a
right position which I am not prepar-
ed to take. But the question of talks
only arises when there is justification
for it by something emerging out of
the talks and what we say in regard
to this matter being acknowledged,
particularly acknowledged by the
Chinese Government. That is the
position
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I have spoken at some length about
this matter because I wanted to make
it clear what we stood for. 1t is a
difficult matter—very difficult. It is a
burden on us, and I should like to
share that burden with this House. I
would submit that whether it is the
Congo or whether it is our border an
approach-—an adventurous approach—
isnot helpful; it is very dangerous and
instead of solving problems we make
them even more difficult, I think that
even though unfortunately Chinese
forces still sit on parts of our territory,
in Ladakh chiefly and in other parts,
even so, India’s case is now much bet-
ter understood and will be understood
in the world, and that is a good back-
ground for us to take wha ever step
we have to take.

I might mention one matter, rela-
tively small but in a sense important.
Some ques ions were asked—I forget
whether in this House or the
other—about the evacuation
of Longju by the Chinese. Longju, as
the House will remember, ig in the
N.E.F.A area, about two or three miles
tfrom where our forces are present.
Longju in fact is a little village, is the
only part of N.E.F.A. territory which
15 occupied by the Chinese forces, And
a report came that Longju had been
vacated by the Chinese. Also a report
came ‘hat probably this was done be-
cause of an epidemic. I have informa-
tion from Tibet and this indicates that
a rather bad epidemic is raging in
many parts of Tibet. What exactly
the na ure of the epidemic is, I cannot
say. But it is raging there, and pro-
bably it is the same that occurred in
Longju. We have to take care, apart
from political and o’her reasons, to
prevent that epidemic coming down
through the Himalayan passes to
India, and we are taking steps to that
end.

Thank you, Sir.

Surr SUDHIR GHOSE  (West
Bengal): On a point of information,
Sir. In fairness to myself, I may be

permitted to clear up one wrong state-
ment which has been a‘tributed fo me.
Neither I nor anybody else in the
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House said in connection with
the Congolese crisis that our country
should be neutral. Far from it.
What I did say is recorded in the pro-
ceedings of the House and i3 as
follows:—

“The world has high hopes in his
capacity to throw oil on troubled
waters, and he would he enhancing
his effectiveness in this sort of dan-
gerous international situation if he
were to show more restraint amd
less excitement and if he were to
say to the world in very precise
terms what is it that he wants the
U.N. to do to arrest the deteriora-,
tion in that situation.”

whereas the Prime Minister. . .

SHRI JAWAHARLAL NEHRU:
And in that particular matter I was
not thinking of him at all.

Swrt M. H. SAMUEL (Andhra
Pradesh): I merely wanted to know
if the Prime Minister is completely
convinced that this issue is merely a
ciaim by China for a piece of our
territory or whether it has become a
political issue also. I am asking this
pecause, if we accept that this issue
has now become political, it takes on
a new complexion and so requires
new steps and new remedies.

Mgr. CHAIRMAN: All the time new
steps are being taken as new condi-
tions arise.

Surt BHUPESH GUPTA (West
Bengal): Mr. Chairman, Sir, in the
last week of November the President
of the Indian Republic made a speech
at the Indian Law Institute in which
he asked the lawyers to study scienti-
fically to what extent and in respect
of which matters the powers and
functions of the  President of the
Indian Union differed from those of
he British Crown

[Mg. Depury CHAIRMAN in the Chair.]

And 1n that context, Sir, he also

[ said:

I

“This is necessary in view of the
fact that our conditions and prob-
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ilems are not on par with the
British, and it may not be desirable
to treat ourselves as strictly bound
by the interpretations which have
been given expression to from time
to time in England.”

And then he said:

“I hope I have given an indica-
tion of the questions which I have
in my mind and leave it to the
Institute to define more precisely
the scope of the investigation so that
more or less precise answers may
be formulated.”

This speech of the President became
the subject-matter of discussion at
the press conference held by the
Prime Minister, at which the
Prime Minister sought to make out
that it was a casual reference, that the
President said what he had in mind,
and he got the impression that he did
not have any further things to say on
the subject. I have before me the en-
tire speech of the President, and the
speech is very carefully  worded,
chosen expressions are there, and it
cannot be said that it was a casual
reference or an ex tempore speech. It
is a deliberate, thoughtful, wise—in a
particular way of course—speech given
to a very august audience of lawyers.
Now, Sir, whether one liked it or not,
this gave rise to a serious controversy
in the country as to who is supreme,
the President or Parliament. It is a
constitutional political debate which
we are having since the speech had
been made, Now, one would have
expected that in the Presidential
Address these controversies would
have been set at rest by a clear and
categorical statement that under the
Indian Constitution and in its practice
Parliament is supreme and that the
President is always bound by the
advice he receives from thhe Council

of Ministers headed by the Prime
Minister. We find no reference to it,
and we have been a little
disappointed. Are we—after fen

years of the Constitution—to de-
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bate in the country, in the lawyers
circles and in the courts as to who is
supreme, Parliament or President, as
to where power rests, in Pailiament
or in Rashtrapati Bhavan? I raised a
constitutional quesiion but no answer
is given. Can you imagine such a
question being raised in England? 1
had been a student of constitutional
law and had studied it in England. I
cannot imagine, in these modern times,
the British Crown or the Monarch
coming before an audience and public-
ly stating that the lawyers’ society
should now engage itself in studying
as to who had powers in which mat-
ters, to what extent the Crown was
bound by the advice of the Council
of Ministers and to what extent the
Sovereign was not so bound, If such
a statement were to be made by any
monarch in the twentieth century, it
would give rise to very serious politi-
cal controversies, and even commotion,

Tae MINISTER or HOME AFFAIRS
(Sart GoviND BarrasH PaANT): Is it
open to this House to discuss any stat-
ment made by the President outside
the House or any action taken by the
President as such? I think the Cons-
titution does not allow it.

Sart BHUPESH GUPTA: I shall
explain it. I am not questioning the
conduct of the President; I am deal-
ing with an issue, and we are in fact

discussing the President’s  Address;
the House is  discussing the Presi-
dent’s Address, 1 have carefully

chosen my words as not to bring in
the conduct of the President. What
would have happened in  England?
That is what I am saying now.

Mr. DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta, we are now discussing
the President’s Address to Parliament,
not what he said elsewhere. So you
please be relevant.

Surt BHUPESH GUPTA:
relevant. It is
situation.

It is very
the country’s
You can give me

Mr, DEPUTY CHAIRMAN: You
are debating that point, which you
cannot da.
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Surt BHUPESH GUPTA: No, Sir.
Then let us treat the point raised by
the Home Minister as a point of order
where also I have got submissions to
make because, here again,”the question
of Parliament is involved. If we can-
not discuss in Parliament, where can
we discuss things? Are we to go to
the lawyers’ societies to discuss such
matters? I am not discussing the con-
duct of the President. I am asking the
Prime Minister: who is supreme in our
Constitution? What is the interpreta-
tion of articles 74 and 75 of the Cons-
titution? Do you require to amend our
Constitution to make it absolutely . .

Mr. DEPUTY CHAIRMAN: We are
not concerned with what the President
said elsewhere, and you cannot discuss
it here, nor can you pass any reflec-
tions, I would like you to refer to
rule 200, sub-rule (v)—

“reflect upon the conduct of per-
sons in high authority unless the dis-
cussion is based on a  substantive
motion drawn in proper terms.”

We are now concerned with what the
President said to the Houses of Parlia-
ment, So please be relevant and do
not bring in extraneous matter.

Surr BHUPESH GUPTA:

“Shall not reflect upon the conduct
of persong in high authority unless
the discussion is based on a substan-
tive motion” ete.

I am not discussing the conduct of any-
body.

Mr. DEPUTY CHAIRMAN: We are
not concerned with the speech made by
the President to the Indian Law Insti-
tute; we are concerned with the speech
of the President which he delivered
to the Houses of Parliament.

Surr BHUPESH GUPTA: Anyway
we are concerned not with the conduct
of the President; we are concerned
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with the privilege that has come to
light following that speech.

Mgr. DEPUTY CHAIRMAN: We are
not concerned with that now.

Surt BHUPESH GUPTA: We are
concerned with it.

Mz, DEPUTY CHAIRMAN: I am
sorry; you are not concerned with it.

Srrr BHUPESH GUPTA: How can
you say we are not concerned?

Mr. DEPUTY CHAIRMAN: This is

a discussion on the President’s Add-
ress.

Sert BHUPESH GUPTA: Yes,
President’s Address, but at the same
time we follow Britain and May's
Parhamentary Practice.

Mr. DEPUTY CHAIRMAN:
not agree with you, Mr,
Gupta.

I can-
Bhupesh

Surr BHUPESH GUPTA: We are
guided by May’s Parliamentary Prac-
tice in such matters, and we are entit-
led to discuss relevant issues. Will
you kindly listen to me? We are
guided in such matters by May’s Par-
liamentary Practice and the constitu-
tional provisions. And when the
Crown’s Address is discussed in the
House of Commons they say things,
and I know it for a fact—I have heard
it—that people can raise anythihg on
earth. This is how it is said . . .

Mr. DEPUTY CHAIRMAN: That

has not been the convention in this
House,

Surt BHUPESH GUPTA: It has
been. Now I am coming . . .
Mgr. DEPUTY CHAIRMAN: I an

sorry I cannot agree with you.

Surt BHUPESH GUPTA: If yor
think so, I shall not argue with you,
but whether there has been this con
vention or not will you kindly refer -
to the Privileges Committee?
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Mgr, DEPUTY CHAIRMAN:
know how to raise ga question
privilege.

You
of

Surr BHUPESH GUPTA: It is the
convention, Sir, I submit I understand
it. If you do not allow me to speak,
I do not know where my privilege
stands, and the privilege of the House
stands.

Mr. DEPUTY CHAIRMAN: Mr,
Bhupesh Gupta, you can speak on
the President’s Address to Parliament
and not on what he said elsewhere.

L s

Sart BHUPESH GUPTA: I am not
referring to anything and everything
he said elsewhere. I have made my-
self very very clear and I have said
that I am not discussing the conduct
of the President, When the President
says good things, you can refer to
them, and when the President says
good, bad and indifferent things,
you can refer to them but you cannot
reflect on the conduct of the President
or persons in high authority. I under-
stand that, Sir, We can speak about
things, and here I am not reflecting
in any way. Anyway, leave that
aspect of the matter because I under-
stand your difficulty also and you
will understand my difficulty and the
difficulty of the Members of Parlia-
ment. The Government should make
the position clear and if the Consti-
tution has to be amended, it should
be amended. After ten years we
would not like a state of affairs where
people, no matter who they are, high
or low, discuss 1it. We are supreme.
The supremacy of Parliament is an
established constitutional reality and
it has to be buttressed, to be put
outside the pale of public controversy
and debate. That is all that I want to
say, A clear statement by the Prime
Minister would have disabused us of
all kinds of apprehensions that we
may have. Sir, it is unfortunate
that we are in the midst of this con-
troversy even after ten years of the
Constitution, The only thing that I
would ask you is not to treat such
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things lightly. Today the powerful
Prime Minister may withstand the

storm but lesser fries in his place
may succumb to certain things and
may find themselves helpless in a
situation like this, History of all
countries where parliamentary prac-
tices prevail would clearly remind the
nation of the dangers inherent in an
approach such as the one we have
had in our country.

Now, Sir, let me come to the other
aspect of the matter. First of all,
about the Congo. The Prime Minis-
ter’s sentiments have been well ex-
pressed. He expressed the sentiments
of the nation also in this matter. But
then we have to be clear in our mind
as to how we set about this matter.
Sir, I do not like the Prime Minister’s
defending sometimes Mr, Hammarsk-
jold. I am not saying that he should
use my language. It is far from me
to ask him to do so. We are different-
ly situated in very many ways. But
then it is not right. When President
Sekou Toure of Guinea is asking the
(I.N. people to quit in strong protest
against the conduct of the U.N,
authorities in the Congo, it is not
right for the Prime Minister to say
something which looks as though he
is trying to defend Mr. Hammarskjold.
1 do not think it is any of our job.
His job, my job is to condemn Mr.
Hammarskjold. 1 would like him to
do so, but if he does not do so, he
should not at least support him direct-
ly or indirectly. Here, Sir, the U.N.

authority failed, and if the TU.N.
authority failed, it is because Mr.
Hammarskjold was guilty of omis-

sions and commissions, countless ones.
First of all he allowed the Mobutu
troops to be installed, powers to be
ushered, Mr. Lumumba and his col-
leagues to be arrested and whisked
away into prison and thrown into
dungeons, and when it came to
Jdefending Parliament, Members of
Parliament taking action, they failed
to take any actions; they pleaded
maction, That is how things went
on. Therefore, it is to be clearly
recognized as to who is responsible.
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Then comes the question of recog-
nition. The Gizenga Government at
Stanleyville in our opinion should be
recognized. Thus, I think, we can
immediately contribute in improving
the situation. A large number of
countries according to our informa-
tion and according to the latest
reports have recognized the Gizenga
Gevernment, The U.AR. and many
African countries, many of them have
recognized the Gizenga Government,
I do not see as to why we should be
standing on the sideline in this matter.
The Gizenga Government is the gov-
ernment that continues the work of
Mr., Lumumba and Mr. Gizenga as
the Prime Minister today has stepped
into his shoes there, He is entitled
to recognition. Then, Sir, the Gov-
ernments that have recognized the
(vizenga administration are many. I
would not name them. They are well-
known. Jugoslavia, the TU.AR.
have also recognized it, as you have
seen, and I think the Government
attaches importance to the recognition
by them.

Then, Sir, the foreign troops, the
Belgian troops, should be expelled
from that country altogether. Many
of them are there and, as you know,
iz is they who sometimes openly in
military uniform and sometimes in
civilian clothes, conspired against the
independence of the Congolese people,
instigated Col. Mobutu and Mr.
Kasavubu in their hooliganism, gang-
sterism and violence. That is why I
say this should be properly taken
note of. These people should be
arrested and punished. Today again
from Elisabethville we saw three
plane-loads of patriots being removed
to Katanga 1o be butchered, for
assassination. Can that not be stop-
ped? Does not the United Nations
have enough power to intervene in
this matter and stop it? Why is it
not being done? Are we to be mere
onlookers when we, members of the
United Nations, see patriots being
dragged out of their homes, put into
planes, taken to the slaughter-house,
butchered before our eyes following
Mr. Lumumba’s death. These are my
questions loday. Today Mr. Lumumba
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is no more, his colleagues are L~
more. But many a Lumumba will
be reborn in the whole of Africa in
order to avenge the dastardly mur-
ders committed by the colonialists.
It is important.

The powers of the United Nations—-
the United States—are behind that,
with Mr, Hammarskjold as their
watchman. Let there be no mistake
abut it. Mr. Hammarskjold must be
removed. As long as he is there, no-
thing can happen. Mr. Hammarskjold,
as the Secretary-General, has forfcit-
ed all his right to be there, and the
only thing that we can do is to join
with other countries in demanding his
instantaneous and immediate removal
from seat.

Now, Sir, let me come to the ques-
tion of South Africa. I understand
that a delegation from South Africa

is visiting the capitals of the Com-
monwealth  countries. The Prime
Ministers’ Conference will be held

very soon in March. They demand—
well, we have met them—that South
Africa should be expelled from the
Commonwealth, I think our Prime
Minister is fully sympathetic to their
cause—we know it—but action s
needed, Therefore, in this case it is
essential that this time the Prime
Minister takes a very firm stand and
presses for the expulsion of South
Africa from the Commonwealth, It
is important for inspiring those peo-
ple who agamst overwhelming odds
are fighting the policy of apartheid
and racial white supremacy. It is
important also for isolating the South
African Government and the present

‘State from the world public opinion.

Therefore, I think this step should be
taken. Expulsion of the South
African Government from the Com-
monwealth is all that could be done
at that level to begin with. Then, of
course, this would be followed by
economic and other measures. I think
it is time that we act against the
South African Government, and in
this direction steps should be taken.
I hope the Prime Minister or the
Home Minister would make it clear
as to where thev stand in regard to

| this matter,
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The Algerian National Government
should be recognized, It is good that
their Prime Minister came and was
received in Bombay. Many countries
have recognized it. When we are in
sympathy with them why can't we
recognize them is something which
I da not understand, ,

Then, Sir, about the question of
Goa. Now Portugal is in trouble.
Portuguese people are fighting. Inter-
nal troubles are ther> and the Gov-
ernment there is rchallenged within
Portugal. As you know, the rebel-
lion or the mutinee or the rebellion
of the Santa Maria is an indication
of how things are developing in
Portugal and Lisbon itself. Here is
thre time for us to take decisive
action, The Salazar regime is isolat-
ed considerably. It is isolated at
home. It is isolated in Africa, It
cannot act. Now, today when it is so
isolated and exposed before the
world, here is the opportunity for the
Government of India to take decisive
action for the liberation of Goa,
Daman and Diu. Nagar Haveli and
Dadra should, of course, be imme-
diately integrated. The liberation of
Goa is very important and steps
should be taken for that. The oppor-
tune moment has come.

As far as Indo-Chinese relation is
concerned, I do not want to say very
much, All T cap say is that with all our
belief in negotiations—our considered
view in this matter has been stated
in a resolution passed by the National
Council of our Party now in session.
Yesterday the Resolution was publish-
ed in full in almost all the papers and,
therefore, I need not read out any
portions of the resolution, I think,
consistent with our policy, consistent
with the broad objectives that we
pursue in the world, whatever the
difficulties, we have to explore the
path of negotiations and we stress in
that Resolution that after the publi-
cation of that, it is clear that a solu-
tion has to be sought on a political
basis. Now all these things are
clearly stated in our resolution and I
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hope that hon. Members would kindly
study the resolution carefully.

Let me come to the internal situa-
tion of the country again because I
began with the internal problems.
Here in Jabalpur we have had very
violent, ugly, riots. I am not going
to give the position openly, I have
reports of the many things that are
happening there but the only thing I
would ask is this, How is if that the
minorities there are not guaranteed
their rights? How is it that protec-
tion is not extended to them by the
authorities there? It is a bigger gues-
tion. The blame may be on the
minorities’ side also but the fact is
that one-sided riots have taken place,
very severe riots, in recent times.
Jabalpur, Saugor and other places
became the scenes of riots and many
people were killed. In this connection
all I would say is that, according to
my information, the local authorities
there behaved in a very irresponsible
manner and failed to discharge their
responsibilities and I would not go
into it except that I would demand a
judicial enquiry in this matter and
the enquiry should be extended to the
conduct of the police officials and
other officials in Jabalpur and in the
vicinities where riots took place
because the point that I make is that
there were complaints. They did not
take any step on the 3rd and 4th
February. On the Tth February
everyone complained. Some officers
left Jabalpur when they knew that
something was brewing, that the
situation was likely to take a bad
turn and even the military was at
one time withdrawn, It is very diffi-
cult to understand as to why, when
everybody knew, when rumours were
spreading, uncontradicted by the
Government—and the Government
should have contradicted them—why
the Government or the authorities
remained complacent and did not act
vigorously in order to prevent the
riots, We have seen from the report
that when the military came on the
scene in a particular area, rioting
stopped and no riot took place. At the
same time in Jabalpur both Hindus
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and Muslims are trying, and in some
places they have succeeded in main-
taining peace, and they are trying
to restore peace but the officials and
others do not take the co-operation of
the public. It goes to the credit of
both Hindus and Muslims in Jabalpur
and the other members of the other
communities, who are trying to repair
the damage and restore peace, They
had been doing it even during the
riots. They should be given every
encouragement and co-operation and
their support should be enlisted by
the Government.

About the Assam situation, we were
told that a Central Minister would
go. Where is he? Has he gone there?
Rehabilitation is not progressing in
Assam. The refugees are there in
Assam itself. Why do you blame the
refugees who have come to North
Bengal? 1Tt is clear that no undue
influence is coming in the way. It is
because the steps are not being taken
effectively with a view to creating
some kind of assurance among the
refugees that they can go back to
their own places. We were told that
a Central Minister would go. Where
is he? Who has gone? How long has
he stayed there or was 1t mere
words here? It looks as though when
the hon. Minister makes speeches, he
wants to get away by making assur-
ances which he knows at the time of
making that they would not be
fulfilled. I think the Government
stands charged today for letting down
Parliament in this matter in so far
as they have not kept their promise.
They have not kept their prom se.
Another promise that they have not
kept is the one about enquiry. Why
was not the enquiry—an over-all
enquiry—held? That promise was
made. Why do they shirk their
responsibility in this matter?

As far as the West Bengal Govern-
ment is concerned, so long as these
refugees are there, the economic
burden or financial responsibility
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should be taken by the Central Gov-
¢rnment and the West Bengal
Government should be given adequate
cash to look after them to make good
arrangements for their relief and
rehabilitation if they remain in West
Bengal. That is a moral obligat on
on ‘*he part of the Central Govern-
ment, In the course of the enquiry
very many things have come to light.
Today we know that the Inspector
General of Police sent many many
reports 1o the Home Ministry, It 1s
no longer a secret. Mr. Dutt sa‘d so.
What have they done? What action
have they taken against the Cen'ral
Intelligence Bureau at Gauhati when
their files were destroyed and not
brought to the notce of the authori-
ties who should have been shown
them? There is a hush-hush policy
and a conspiracy of silence is going
on. Yet it was the task of the
Central Intelligence Bureau there or
subsidiary branch there, to keep the
Government informed and demand
action on the part of the Govern-
ment and see that the process of law
was brought into operation with a
view to preventing what happened
there.

Then let me come to another
instance. Everybody  wants that
when a foreign dignitary comes to
this country, he or she, as the case
may be, should be given all due
reception. We are not opposed to it.
Whatever dignity is there should be
respected but a terr.fic wastage is
taking place in the matter of recep-
tions to the Bri'ish Queen, Lots of
money are being spent for this. If
this had been the first occasion when
we were receiving the foreign
monarch or dignitary, perhaps some
of the expenditure would have been
understood because for the first time
we would have received them, Some
dignitaries have come and gone. Such
of the things necessary for extending

some colourful receptions are there.
Even so, why so much money :s
spent, I cannot understand. The

Prime Minister said that some people
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criticised that enough was not done
and others criticised that a lot of
money was being wasted. I would
like to know who are the people who
crl icised the Prime Minister saying
that not enough is being done. Why
this story then? On the contrary,
the criticism is published in the Press
and otherwise that a lot of unneces-
sary wastage 1s taking place. It is
not good. Then why was the British
Monarch welcomeq at a certain
reccption as the Head of the
Commonwealth? For the life of me,
1 cannot understand it. The Prime
Min ster never welcomed the lady as
the Head of the Commonwealth but
why another dignitary, perhaps
higher-up in the constitutional sense,
welcomed her as the Head of the
Commonwealth? Was he advised by
the Prime Minister, I would
like to know? Why this
servility? I cannot understand why
there is this attitude of cringing
before them. Are we suffering from
some inferiority complexes? We are
a Republic. Our status is the same as
that of any other country. The Head
of our Republic is as great as any
other Head and hig status is the
same as that of any other, We do
not recognize any Head over us. How
1s it that at a formal reception some
people received her in this particular
manner—not as Madam but as the
Head of the Commonwealth? It is
contrary to policy and one has to
explain it. Then, when the Royal
Party went to Jaipur——you may send
tigers :f you like anq I shall come to

that later—why was the Ministry
bypassed? We are a Republic. We
have the Governments. It is the

Chief Minister of Rajasthan, or the
Governor of Rajasthan who should
have been called upon to take charge
of the matter. They were givey a
back seat and the Maharaja and Her
Highness—another = Maharani—flour-
ished in the Royal glory. Is it right?
That became an occas.on of inviting
all the Maharajas. I do no'! know if
the tigers also met 1n the jungles to
celebrate the occasion but certainly
the Maharajas mel.

[ RAJYA SABHA]

President’s Address 512

I
i 2 pM.

Then, Sir, about the tiger-shooting
pusiness, I do not say much, for it
has become the subject matter of
strong  criticism, in Australia, in
Canada and so on, and in the news-
papers. Some people say that the tiger
was taken in a cage from here as was
done in the case of a Crown Prince
of Germany. I do not know. There is
much controversy and people in these
countries look upon it as something
that reminds one of ithe imperial days-
Somebody said the magic lantern days
of the Princes are gone. I think it was
an Australian paper that wrote it
Many other papers have done so and

many wellknown journalists are
writing and asking, “Why all this"?
I'here are many other things you

could have done. If they wanted to
shoot tigers, you could have said,
this is a non-violent country and we
do not like to kill tigers, or some
such thing, and said that it was not
nice to shoot tigers in thig manner.
We shall see about it later on. But
now the whole thing hag happened in
a most distressing and disapopinting

manner, And the Ministers? Where
were they? Whether they: were
hanging about near the machhan

when the tiger wag being shot, I do
not know, but they were not promi-
nent when the party took place in
the Palace at Jaipur. Well, all this
does not go well with our present
position. It is against the republi-
can spirit, against the democratic
spirit, even whea you receive a per-
sonality of that type in this manner.
Therefore, I say we have shown waste-
fulness, servility and a tendency to
hug the past and to ignore constitu-
tional propriety, to please Maharajas
and so on. We are opposed to all this
sort of things.

Another point I would like to
pomt out in this connection. You
know, we have celebrated thirteen
years of independence. But there
are lung-term political prisoners.
This 1, a political question, ITn West
Bengal there are thirty of them, in
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Madras more than twelve, in An-
dhra Pradesh two. Many of them
nave spent ten to twelve years n
prison, or even more. Now, politi-
cal conditions have vastly changed
since the time charges were framed
against them or when they were tried.
One would expect some kind of
a gesture towards them. Recently
Shri IKansari Halder who is a
Member of the Lok Sabha has been
sentenced to transportation on a
charge which relates to the years 1947,
1948 and 1949. Sir, the former Chief
Minister of Andhra Pradesh did a
goold thin: by relzasing political pri-
soners before he left. Why these poli-
tical prisoners are not released is a
‘matter I do not know. This is an
all-India political question. There are
human considerations also. Why
should not the Government take the
initiative to get them released, by
giving the proper advice? I have given
notice of a Consiitution (Amendment)
Bill, to extend the President’s powers
so that he can exercise his prerogative
and get them released. Sir, I submit
that in view of the changed situation,
it would be a good thing angd it would
be a welcome gesture, it would be the
righ! thing for public life, if the Gov-
ernment werzs to release all these
long-term political prisoners who have
suffered for so many long years in
silence of the prisons and one would
expect them to be released after such
a long period of incarceration, This is
a matter to which the Government
should give itg thought.

Another thing that I would like to
refer to on this question is about the
State of Madras. Why this State is
not called Tamilnad and why it should
still be called Madras, I do not know.
Every other State is called by its pro-
per and right name. Therefore,
Madras also should be called Tamil-
nad. It is a very legitimate demand
made by the people of Tamilnad that
their State should be renamed as
Tamilnad and I think we can accept
this demand by a mere change in the
Schedule to the Constitution and I
may inform you that by another Bill
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I have given notice of, I want amend-
ment of the Constitution so that
Madras may be renamed as Tamilnad.

Sir, it is a good thing that political
oppor:iunism should come t(o an end.
In Orissa the Ganatantra Parishad and
the Congress Party formed the gov-
ernment and today I think that gov-
ernment has come to an end. Dr.
Mahtab is resigning. The honeymoon
period is over. I do not know in
what mood the lovers are parting
from each other. But between them
they have made a mess of all these
things and created an ugly climate mn
the political life of the couniry. When
they want, they hug the Muslim
League. When they want, they rush
to the Akalis. When they want, they
go {o the Ganatantra Parishad. Like
that they go on. And the result is
fissiparous tendencies grow, because if
the ruling party indulges in such a
wholesale manner in political oppor-
tunism and if they throw away prin-
cip'es, then, of course, disintegration
begins, firstly in some people’s minds
and then in public life. The solution
15 not found by appointing an inte-
gration committee cf the A.LC.C. 1f
i were so simple as get:ing things
done through an integration commit-
tee of the A.I.C.C. then we could have
all integrated here and thus integrated
India. That way it is no good. The
behaviour, the policies and the aftti-
tude of the ruling party, these are of
fundamental importance,

Sir, next about the economic silua-
tion, I do not want to say very much.
I would only like to say that it is a
highly complacent picture that the
President has given us when he says
that national income is rising. It 1s
true that national income has risen
to a very small extent. But here Mr.
Naba Gopal Das, one of your IC.S.
officers who hag recently retired has
written in “The Commerce, Jubilee
Number,” of January, 1961:

“Whatever the cause, the stark
fact remaing that there has been no
increase in the real per capita in-
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come even as a result of the mas-
sive expenditure which was under-
taken during the Second Plan.”

And this is more or less supported by
an article publisheq in the “Economic
Review” brought out on the occasion
of the Bhavnagar Congress where it is
stated that there is no real improve-
ment in the siandard of living of the
people,

“According to Dr., Rao’s estimate,
per capita income of India in  1931-
32 was Rs, 65, at 1931-32 prices, a
period of depression. Now in 1958-
59, per capita income is estimated at
Rs. 300 (approximately) in ferms of
1948-49 prices. But prices in 1948-49
are on the average five or six times
higher than the 1931-32 level. This
shows where we stand compared to
thirty years ago.”

He has tried to make out that in
terms of the real national income, the
per capita income has remained static
compared to 1931-32. In ancther arti-
cle in an economic weekly, Dr. Rao
points out how the per capita income
is lower than what is estimated by the
Government, In any case the increasc
is exceedingly slow  So it is not right
to give a sort of self-adulatory picture.
The growth in natisnal income is ex-
ceedingly slow and unless thig growth
is stepped up, it would not be able to
keep the existing population even at
the existing standard of life. In order
to cope with the population growth
of 2 per cenl per year, we require at
least a 6 per cent. growth in the
national income which is not the case
now. The per capita national income’s
growth is only about 4 per cent. so far
at the end of the Second Five Year
Plan. So this is the position.

As for the distribution of the in-
creased income, you do not require any
commiitee to inguire into ii. Every-
body knows where it goes. You can
find it out by looking round. The
money is being grabbed by a very
small section of rich people, the spe-
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culators the profiteers, the industrial-
ists, the monopolists and so on. The
increase of about Rs. 1,700 crores
which is mentioned today, has gone
to a very small percentage of the peo-
ple while the overwhelming section of
the people get only a very small per-
centage of this income, This is a very
dangerous phenomenon which needs
to be carefully studied. Unemploy-
ment is growing and there is not
much reference to it even. At the
end of the Second Plan, we shall have
more unemployed than at the start,
and it is estimated that the Third
Five Year Plan will start off with a
packlog of seven million unemployved
people and probably at the end of the
Third Five Year Plan, there will be
twice as many unemployed un-
accounted for under this scheme. 1t is
a serious state of affairs—a pheno-
menal growth of unemployment. It is
something which should make the
Government sit up, and we think it is
this policy which has led to this kind
of unemployment. Mr. Mahalanobis
has pointed out in an address that in
order to provide jobs for those people
who come to the labour market every
year—about 33 lakhs of people enter
the labour market every year—we
have to step up our economic acti-
vity by at least 40 per cent, whereas
the growth of economic activity is less
than 10 per cent. Here we are in the
midst of a situation where the labour
force is not harnessed to production
and the gulf between the two, that is
to say, on the one hand the millions
of labouring people and on the other
hand the means of production, whe-
ther land or others, is widening, The
result is complete social imbalance and
this kind of unemployment, Where is
the policy of stemming up this pro-
cess? I am not asking this to be abo-
lished overnight byt it should be
stemmed, arrested and resisted. To-
day, even in the world’s capitalist
countries, the unemployment trend is
rising and Government should show
greater exertion with a view to arrest-
ing this process and create more em-
ployment opportunities. In this con-
nection, land reforms in the interests
of the peasantry is of vital import-
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scale and medium industries because
they are the institutions where you
can create employment opportunities
apart from giving jobs to those people
who are idle in the countryside. Now,
no such indication is there. Prices
ave rismg and a 6 per cent. rise has
been noted in the current period. Bet-
ween November, 1959 and May, 1960,

bank credit expanded by Rs. 200
crores or so and when the slack
season came, there was not much

contraction. As a result of this, the
Finance Ministry has come to the
conclusion that quite a good part of
the money which led to the credit
expansion in the banking sectdbr has
gone into speculative and non-essen-
tial purposes. I am quoting their
words. What was the Reserve Bank
doing? The Reserve Bank should have
controlled it. The Reserve Bank
failed and the Ministry of Finance
admits it. It goes hand in hand with
deficit financing. Credit or monetary
expansion takes place not only in
the public sector; it also leads to
the expansion of bank credit. Now,
the bank is playing this role and,
therefore, nationalisation of the banks
is an essential task before the Gov-
ernment and I think we cannot

any
more delay this matter. Tt is not an
ideological question at all. Today, in

the interests of the economy, for con-
trolling financial operations, in order
1o curb the monopolistic and specu-
lative operations, it is very very
essential that we nationalise the
banks and take the institution en-
tirely in the public sector, subiject to
Parliamentary and governmental
control. The powers of the Reserve
Bank. whatever thev are, a"e not at
all adeauate and it is admitted by the
Reserve Bank authorities themselves

from time to time and also by the
Finance Minister.
Price rise is going on. When are

we going to check this price rise? In
the beginning of last year we were
told. T think somewhe~e in the middle
of last year, that the Chief Minis-
tars would meet after the National
Pevelepment Council  meeting and
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formulate a price policy. The National
Development Council could no. take
the decision, Are we not entitied to
know from the Government as to
what had happened to that? Did the
Chief Ministers meet? If they had
met, what policy have they fo.:cwed?
We aie entitied to know. 1t does
seem from the newspapers that this
decision was forgotton almost as soon
as it was taken. The Chief Minist-
ers met, exchanged pleasantries and
courtesies and they came to many
decisions but when they deparied to

their respective States, they forgot
them at the all-India level. Here
also, nothing has been done even
when we are going to launch for-

mally the Third Five Year Plan, to
have a clear-cut policy to hold the
price line in the interests of the
consumers and the public and to curb
the speculators and the monopolists.
This is a serious state of affairs. Here
again Government has miserably
failed. As far as land is concerned,
the Kerala Land Bill has been tam-
pered with in the interests of the
landlord; in Orissa land legislation
has been brought again in the inter-
ests of the landlords and the Maha-
rashtra Bill is the same thing. Who
controls this policy? What is your
accepted policy? Mr, S. K. Patil, our

Minister, goes to Bombay and says
that State trading is dead and
buried. Who became the undertaker
if it is dead? Well, I say, Mr.

S. K. Patil became the undertaker of
State trading. It was clearly bruis-
ed, assaulted and molested when
Minister Jain was there, but when
Mr. Patil came, he gave it the final
kick. It was killed and he became
the undertaker of State frading but
how is it that the Prime Minister
talks about State trading on the one
hand and Mr. S. K, Patil on the
other publicly announces in a gloat-
ing manner that it is dead and buried.
Whom to believe the undertaker or
the Prime Minister is the question
that I put. You answer. We live in
such state of uncertainties cn all such
matters. Since independence, we
have spent Re. 1500 crores for food
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imports alone and there is no know-
ing when ihese imports and the con-
sequential drain on our resources will
stop, no knowing at all. At the
same time, we find that even the
State irading scheme is ceremonially
buried. The President’s Address con-
tains eight pages but one would ex-
pect, when the President comes in a
horse carriage in that manner, great
things of the past and so on, the
Address would be elegant, pleasant
to the eyes just as the carriage is. It
should be stout as the twelve horses
that pull that carriage but nothing
of the kind is there. Are we now to
live under the Viceregal umbrealla
and look forward to things like that?
We want some vignrous statement of
policy, clear admission of mistakes
and steps to rectify the mistakes.
That is how we should handle such
matters.

Surr SHEEL BHADRA YAJEE
(Bihar): The Pres‘dent’s Address is
not a thesis that everything should
come in it.

Syrr BHUPESH GUPTA: Anway,
you know everything. When
Mr. Lumumba was killed, news came
and in every capital where mankind
T'ves with goodwill there were
demonstration. ‘It is but under-
standable that people would come out
in the streets, and demonstrate; all
over the world, in the capital cities
and villages, men and women came
out in protest against this crime
against humanity. In our country
100, I am proud to say, people came
out in Hyderabad, Bombay, Calcutta
and Delhi, Afri¢ans also came out,
I can understand that but I cannot
understand why the Africans have
been arrested in Calcutta. One
should respect their emotions, I know
that when Mahatma Gandhi was
k1lled people came out in the streets
of Calcutta and demonstrated, one
should have understood that feeling.
Today they are coming out. TFive
Africans were arrested. They are
foreigners but should we have arrest-
ed them when they were go'ng to
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preseni their case and demonstrate
before the Belgian establishment in
Calcutta? It is not right. In Bombay
the procession is beaten up by the
police, It was a procession to demon-
strate public anger, revulsion and
indignation against this colossal and
diabolic crime, In Hyderabad people
have been assaulted for demonstrat-
ing by the police and they included
even members of the legislature. They
are not going to do anything which is
not normal, Now I would request the
Government ‘o ask their State Gov-
ernmen's to stop such things. This
is not a small matter. Africa today is
roused; the whole of manking is
roused; the conscience of the entire
humanity has been stung today as
never before and in that context of
and anger, if our
young men workers, peasants, intelli-
gentsia and o‘hers, men and women,
domonstrate 'n the streets we should
be proud of it and we should facili-
tate their expression of public opinion
against the murder that has taken
place in the Congo. That is what we
should do. But here I find the Gov-
ernment takes a rather narrow, rigid,
bureaucratic attifude in this matter.
Sir, I mention this thing, because it
would not bring credit to our country.
You see how Sekou Toure, President
of Guinea, reacted, how Ghana
reacted and how at the State levels
we have reacted, We should not
react in this manner. T we do not
react otherwise, what will the people
outside our country think of us in
this world? Sir, I wanted to speak
before the Prime Minister because
some of the questions are such that
they should be answereq by him but
I do agree that even the Home Minis-
ter can answer them but he should
answer; he should noi skip them.

.The last question I want to put to
him is about the victimisation of the

Government employees. Still there
are 600 to 700 people who remain
under victimisation, dismissed, sus-

pended. Why are they not being re-
instated in their positions? That is
the question I want to ask.
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Then there is another thing. Today
I read in the papers that ‘The Hindus-
than Standard’ a daily paper of Delhi
was closing down. What happens to
the workers, the journalists and other
employees? I would like to know
that. I cannot understand why the
L.I.C. should have recovered the loan
from the “Ananda Bazar Patrika” Ltd.
by getting them to sell this property
instead of their house estates in Cal-
cutta because here there is the ques-
tion of employment. There ave various
types of properties mertgaged with
the L.I.C. by them andg I think the
ioan could have been easily recovered
by compelling them to sell some of
their properties, shall we say, in
Chowringhee and other areas from
which they make such an amount of
money and where employment is not
involved, Why was this done? It was
because {he occasion was taken by the
Company, the “Ananda Bazar Patrika”
Ltd, to sell this thing at a very high
price, when they were running at a
loss. Now, this should not have been
allowed because it goes against the
public policy. They should have been
compel’ed not to take this course un-
der the plea of clearing off the debts
to the L.IC. of selling this running

newspaper and making so many
people unemployed. So we would
like to know from the Government

what steps they are going to take to
see that the interests of the journa-
lists, pressmen and other employees
are safe and secure. It is again a
question of policy.

Sir, these are some of the points I
had to make. Before I sit down,
again I would like to mention that as
far as the Congo is concerned, we
must take vigorous action. We are
not helpless today. The entire Arab
world is with us; the socialist coun-
tries are with us and many peop'e in
the Western countries are demons-
trating and expressing their support
to the cause of Congolese indepen-
dence, We must not allow the impe-
rialist powers like the United States,
NATO and so on to drown the inde-
pendence of the Congo in the blood of
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its people. We must bar their way.
The United Nations has failed to dis-
charge its responsibilities because of
the role of Mr. Hammarskjold and
it is our task today of the peace-lov-
ing and freedom-loving naiions, espe-
cially the Afro-Asian nations, to inter-
vene in this matter in such a way that
the Mobutu-Kasavubu-Tshombe gangs
are dissolved, disbanded called to
account and made to pay for the
crimes they have commitied not only
against the Congolese people but
against the enlire mankind. Where
the Uniteq Nations has so despicably
and miserably failed in the discharge
of its responsibilities we should step
in unitedly and collectively to see that
these African people who are achiev-
ing their independence after centu-
ries of enslavement, sorrow and suf-
fering, are today not again manacled,
tortured, mutilated and murdered in
the manner in which they have mur-
dered Lumumba. It is a matter of
conscience for us. Our independence
shal shine more if we take proper
actions there. Our glarv shall be
even greater than it is today in the
world if we recognize the Gizenga
Government and extend every possi-
ble assistance to that Government in
order to enable it to withstand the
colossal conspiracy and the heinous
crimes that are being perpetrated
against the Congolese people and their
independence before our eyes. Sir,
freedom has no frontier. Freedom and
liberty have no frontier that way.
We today live in a world, function
in a world, which is inseparable from
the point of view of peace and free-
dom. Today when one sector is affect-
ed by the imperialists. by the hooli-
gans and gangsters that these Mobutu
gangs are, it is our task as the cham-
pions of independence and liberty to
mobilize public opinion within the
United Nations Organization and out-
side, call upon every nation worth
the name, and see that right action at
the right moment is taken. The Congo-
lese can never be denied their inde-
pendence but the gquestinn is, are we
gning to be the partisans of that free-
dom or are we going only to look on
as the murderers- and criminals under
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the colour of the United Nations carry
on their depradalions, crimes, villainy
and foul acts? That is the question
today I feel here is a national issue.
Yesterday you saw the demonsiration
in Delhi where Congressmen, Commu-
nists and the P.S.P. spoke from the
same platform symbolising that great
national unity that has come about
over this matter. Today we want this
national sentiment, this national unity,
this universal anger to be trans'ated
into effective action which shall throw
that Mobutu-Kasavubu-Tshombe gangs
into the dustbin of history and shall
clear the path for Congolese indepen-
dence, so that when Prime Minister
Lumumba—I say Prime Minister
because he was the Prime Minister—
is killed, the successor Government
led by Mr. Gizenga could take its
rightful place in the Congo itself and
in the comity of nations. Our inde-
pendence, our loyally, our professions
to the cause of independence of the
Afro-Asian people are put to a moral
test and I have not a doubt in my
mind that if we advance in this mat-
ter, if we set about the task in the
same spirit in which yesterday the
three parties appeared on the plat-
form in the Delhi maidan, we shall
give a magnificent and worthy account
of ourselves.

Finally, I pay my homage—and I am
sure hon. Members will join with me—
to the memory of Mr. Lumumba and
his colleagues. I know it is the kind
of martyrdom which creates many
fighters. In his martyrdom what has
perished is not Congolese indepen-
dence; in his martyrdom has perished
the last mcral semblance of imperial-
ism and I have no doubt in my mind
that inspired by his great martyrdom
and sacrifice more and more of those
brave sons of the Congolese people
and millions in Africa shall rise and
strike deadly blows against imperial
ism so that once and for all it becomes
a thing of the past, so that Belgium,
the United States, NATO powers and
all those who flourish on the suffer-
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expelled from Asia and the African
personality, as the Prime  Minister
puts i, comes to assert itself, This is
all T have to say and I wish the Pre-
sident’'s Address was g little warn in
this respect. not thai I say that he
should speak in my particular way.

I am very grateful to you for the
time that you have given—perhaps be-
cause the other speaker is not there.
None the less, but for your grace I
would not have got that time. The
earlier thing that I said, I hope the
Home Minister—forget the President—
will answer as to where our parlia-
mentary democracy stands, Is it sup-
reme or is it subordinate? Is it subject
to the fiat of the executive head or is
it sovereign which can fully assert it-
self? Thank you.

SHrr R, S, DOOGAR (West Bengal):
May 1 submit Sir, that if the House
agrees, we can have a break for an
hour f{or lunch and reassemble at 3'30.

Mgr. DEPUTY CHAIRMAN: The
House will meet again at 3-30.
The House adjourned for

lunch at half-past two of the
clock.

The House then reassembled after
lunch at half-past three of the clock,
Mr. Derury CHAIRMAN in the Chair.

Pror. Dr. RAGHU VIRA: Mr.
Deputy Chairman, I rise to speak in
favour of the Motion for extending our
thanks to the President for delivering
his Address to us. The President's
Address is a brilliant exposition or
rather a statement of what had been
achieved during the past few months
and what is coming in the near future.
Of all the things that the President
has mentioned, the most important, in
my view, is the report that has been

ing and misery of these people are | laid on the Table of the House con-
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cerning the Sino-Indian border. I have
given all the attention that is due to
this report. I have gone through the
report from cover to cover and I find
that the work has been done extremely
well. . Everybody has commended it.
And may I suggest to the Government
that the persons, not only those whose
names appear on the title page, but
also others who have contributed to
it, should be adequately rewarded?
Our Government is not as liberal in
giving rewards and as strict in giving
punishment, as perhaps it should be.
One should start with rewards and I
suggest that the persons who have been
responsible for writing this report and
who have gquashed every Chinese point
in great detail to the satisfaction of
the legal mind, be properly rewarded.

Now, I come to some of deficiencies
of the report. The report purports to
be a historical review, The word
‘traditional’ has been extended to go
back as far as the sixth century A.D.
and 1t is contended by the writers of
the report that from the sixth century
A.D. up to our own times the frontiers,
between China and India, have been
as they are today. Now, this is going
too far. I am a student of history and
as one who is interested in Tibetan
and Central Asian history, Turkestan
and Tibet being the two countries
which line our borders, I cannot sub-
scribe to this view. History will not
subscribe to this view. We should have
said that for the last 150 years our
frontiers have been these, but to go
beyond that, it is going too far. From
the view point of a lawyer, the case
has been well argued. But there are
many things which have been put
wrongly. To mention one or two
things only. To suggest as the report
seems to suggest that Chinese and
Indians have always been separated
by the crests and watersheds, which
have been carefully detailed in the re-
port, is to suggest that the Chinese
presence was there on these borders.
Now, that is not correct. The Chinese
were hundreds and hundreds of miles
away. It would have been more
correct to have used the word ‘Tibet’
and the word ‘Turkestan’ when going
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back to the historical ages, and not
the word ‘China’. Using the word
‘China’ for the historical past gives an
absolutely wrong view of the siluation.
Another thing which comes out is
that Indiang have not gone beyond
these crests and watersheds. Now, that
is also equally wrong. It is as wrong to
suggest that the Chinese were on the
other side of the crest as to suggest
that the Indians never crossed these
crests and watersheds. 1 shall just.
refer to a few things. Khotan and
Yarkand which are on the other side
of the watershed are as much Indian
as Gilgit. That area was definifely
permeated by the Indian presence and
not by the Chinese pre.euce. Words
ending in ‘kantha’ or ‘kent’, for exam-
ple, Tashkent, Samarkand, Yarkand,
have been specially provided for by as

great and ancient an authority
as Panini himself. Panini pro-
vides for names of cities ending
with the suffix ‘kdantha’ which

has have been changed to ‘Qand’ or
‘Kent’. He gives the names of four
cities out of which two still exist. One
is Dakshikantha or Tashkent and the
other iy Ahvarakantha or Yarkand.
May it also be known fhat Yarkand
was as much a part of Indian culture
or Indian atmosphere, as Gilgit or Bal-
tistan, or even more. The river Yar-
kand has a beautiful name. For the
benefit of those who are not students
of history, I shall tell them that this
name is Sita, The name of Oxus is
‘Vakshu'. Now, the enlire region was
an Indian region. Hundreds and hun-
dreds of Sanskrit sales receipts have
been found in the Sandy ruins of cities
in Central Asia. Now I go further
and take such names as “Demchok”,
“Rudok” and other names in Tibet.
The Chinese at one stage came for-
ward and said that these names on the
Indian border were Tibetan names,
and, therefore, they Sere Chinese
territory. Our team has not made any
special study of the problem, but I
have, and I may tell for the benefit of
the House, again, that in this region’
the Tibetans and the Turks, who bound
our crests, have been in the habit of
transiating Indian names. ‘Demchok’

is a translation of the Sanskrit word
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‘Shamvara’. The word ‘Nitr’ pass is
the Sanskrit word ‘Krauncha’. The en-
tire Mansarovar region is on the other
side of the crest and is known as
‘Krauncha-dvipa.” We go further east-
wards. There is the big lake known
as ‘Tengri-nor’, This is a Mongolian
name, which came into being only in
the 16th century. It is ‘Devasarovar’.
We go still further east and we come
to the name Brahmaputra, Tibetans
call it ‘Tsangpo’. Unfortunately, there
is a mistake., ‘Tsangpo’ is simply
Brahma. ‘Bu’ meaning ‘“putra” in the
course of history has changed to ‘Po’.
And then I go a little further, still
further east. There is a mountain
which is known as ‘Kangri-karpo’ in
Tibetan. Its Sanskrit name is “Shve-
tagiri”, We are all well acquainted
with Dhaulagiri in Nepal. So, this en-
tire region was permeated by Indian
presence. I shall not go into the poli-
tica]l problem, but I must repeat it
with all the strength that I can com-
mand on the facts of history that
the Indians were never confined with-
in the crests and watersheds that form
our boundary today.

Now, Sir, I come to the
point. This report is a legal docu-
ment. As a legal document, it is a
splendid document. In any other
country this legal document would not
have been cared for. But in our
country a legal document has a vast
value for the one reason that our
leadership is greatly drawn from the
legal profession. We all know how
many of us in this country, who have
fought for the freedom of India, be-
long to the legal profession. Our
Prime Minister himself, though he has
not practised law very much is still
a lawyer. He has had the training of
a lawyer. So, this document has been
written from the point of view of law,
which is a splended document. But
then this very fact that many of us
are drawn from the particular legal
profession, puts certain limitations on
“us and those limitations are that we
stop after producing something which
is lega'ly commendable, which is
legally defensible or irrefutable. In

second
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another couniry where the leadership
1S noL drawn so neaviy 1rom the
legal profession, the border problem
is a military problem. It is not a
legal problem. Now, that we have
produced the volume, there is some-
thing that must be done beyond it. We
have been informed often in this House
that we have made protests. Pro-
tests are a useful thing. That should
be done. Ag the Prime Minister him-
self said a day or two ago, protests
are intended to be put on the record.
Well, they are being put on the record.
The Congress party some time ago
passed a resolution for vacating the
aggression, to do everything to have
the aggression vacated. Now, what
are the possible and practicable means
for vacating the aggression? One of
these means is the political means and
politica] protests. Protesting is an
art, and I may draw the attention of
the House to the kind of protest
which was entered into by Mr.
Khrushchev. It was with such vigour
that the whole world trembled, It
was a protest which had effect. It is
a protest which has continued its
effect up till today. So, if we want
to make protests, we should see that
protests have an effect and to have an
effect the protests have to be made in
a manner that all our friends stand
by us and all our enemies are afraid

that something will happen. Unless
something happens, protests have no
meaning.

Sir, the third point that I am
anxious to make is that we cannot
possibly regard China as our neigh-

bour, because demographically China
is not our neighbour. OQOur neighbours
are Tibet and Turkestan. Now that
they are under the heel of China, it
is a different matter, but our neigh-
bours are Tibetans and our neighbours
are the Turks. Only they are now
under the political control of the
Chinese. This makes our situation a
bit easier, because all the military
roads that the Chinese have made up
to the Indian border pass either
through Turkestan or through Tibet,
and in order to be ablg to puf these
roads on a secure military basis, im
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order to make these roads reliable for
use at the proper time, the Chinese
have been forced to bring huge popu-
lations to guard these roads, which
clearly means that the Chinese do not
trust or have no confidence 1n the
loca] populations, that ig the Tibelans
and the Turks, to come and stand
their side.

Sir, there is another thing to which
attention has to be drawn in the mili-
tary way, and that is the food situa-
tion and all kinds of mental attitudes
of the population which is now on
our border. Only the Chinese armies
are there, There are no Turks in that
army, there are no Tibetans in that
army. They are purely Chinese. They
are Chinese mostly from the areas of
Canton and Hangchow. Of course
there are some from the north too,
but mostly from the central areas,
and the central area’s climate is al-
most the same as the climate of Cal-
cutta. These people are being ill fed.
They were well fed in the beginning,
but now the feeding 1is poor, the
clothing is poor, and the medical care
is poor. Their look-after is very very
meagre. These poor people, these
soldiers who are on the crests and on
the passes in the Himalayas are
anxious to go back, and they would
be glad to go back. 'This is not the
first time in the history of China that
Chinese armies have gone away from
the Tibetan plateau. These things
have happened at least half a dozen
times. In the history of China when-
ever the Chinese soldiery has nccu-
pied some big or small part of Tibet,
after some time not being able to
stand the cold and the other peculiar
conditions of the high plateau, they
had always to go back. The last such
incident happened in 1911 when there
was a revolution in Peking and the
Manchu dynasty came to an end, and
all the soldiery, more than two
thousand men in the city of Lhasa,
distributed their arms or sold them to
the population and ran away. Seme
even came to India, and through Cal-
cutta they took the sea route and
went back to China,
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This ig the time when we should
take stock of the situation. We are
peaceful, Peace is nice, but then
guarding peace is essential too. I
have to point out again that according
to some of the authorities who have
been reporting events in the Soviet
Union, there have been reports that
during their discussions in Moscow at
the last meeting the Chinese and the
protagonists of Chinese pointed out—
even the Albanians—that now China
was a much stronger power, and a
definite instance was given of thas
Chinese power by way of her having
put her paws on the Indian territory
and thereby frighteneq the whole of
Asia. So, Sir, allowing China to con-
tinue is not allowing peace to conti-
nue. The peace of China in which
she is forging the consolidation of her
hold on thg Indiap soil is not conge-
nial to the peace of Asia. It is adding

.to the power of China to do all that

she wills, and that the Chinese will

is not a will of peace, that is quite
certain. The Chinese have started
saying, and it is one of their most

recent slogans, that the drggon never
vomits, meaning thereby that what-
ever the Chinese have swallowed will
not be given back, and they say that
there is no counter to it. But T am
happy to be able to find out in the
Chinese Buddhist literature a passage
which says that the dragon which is
known as “Lu” in Chinese is afraid of
only one thing, and that one thing is
Indra’s vajra. Indra’s wvajra can be
commanded only by India. It can be
commanded neither by Nepal nor by
Pakistan nor by any other country of
Southern Asia. So here is our clear
duty, to stand by ourselves. I am not
pleading for Tibet, I am not pleading
for another country. I am pleading
for the continuity of this nation. So,
the question for us now is whether
we shall wield this Indra’s vajra.

Thank you, Sir.

Tur MINISTER or REHABILITA-
TION anp MINORITY . AFFAIRS
(Surt MeHR CuAND KuaNNA): Sir, on
the 16th February a question was put
in this House by Shri Faridul Haq



531 Motion of Thanks on

[Shri Mehr Chand Khanna.}
Ansari regarding the rehabilitation
of those migrants from Assam who
are in camps in West Bengal. I ans-
wered that question {fully and gave
all the information that was required
in the matter. During the course of
the supplementaries two hon. Mem-
bers—one was Dr. Kunzru and the
other Shri Bhupesh Gupta—went into
the general question of rehabilitation
of the riot-affected Bengalis in
Assam. 1 then stated that the ques-
tion being only of a limited nature,
all these supplementaries could not
arise out of that. After that Shri
Bhupesh Gupta gave notice of a “Half
an hour Discussion”, and he also
tried 1o raise this very matter this
morning. I, therefore, feel bound in
my duty to say a few words in the
matter and clear the misunderstand-
ing that has been caused.

Sir, everybody has condemned the
language riots in Assam, so I need not
go into that aspect of the matter today.
What we were concerned and we are
concerned today is whether all those
unfortunate persons who suffered on
account of® the language riots in
Assam have been rehabilitated fully
or partly or to what extent and what
remains to be done. Sir, I will divide
this question into twe parts: Those
who left Assam and came to West
Bengal and were lodged in the camps

in North Bengal, and those who
stayed within Assam itself. As re-
gards the first category, wvarious

figures have been given, some in Ben-
gal and some in Assam, but about a
month and a half ago g meeting was
held in Calcutta at my initiative bet-
ween the Rehabilitation Minister of
West Bengal, the Finance Minister of
Assam and myself where certain
decisions were taken with a view to
assessing the magnitude of the prob-
lem in Bengal itself and the mea-
sures to be adopted in regard to their
rehabilitation in Assam. The decisions
were unanimous, and the main deci-
sions were that an immediate census
of all those migrants who were lod-
ged in camps in West Bengal by the
West Bengal Government would be
undertaken, and undertaken by the
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officers of the West Bengal Govern-
ment. We would have a form in
which necessary information would
be given by the migrant—how he
came, when he came, what he was
doing in Assam, what losses he had
suffered, whether he was owner of
property, whether he was a tenant,
whether he was a shopkeeper, and so
on. And that form before it was dis-
tributed to the migrants in the camps,
was approved by all the
three Ministers. We got those
formg printedq and every migrant was
given four copies to fill up. The ar-
rangement was that when these forms
had been got filled up by the Govern-
ment of West Bengal, they would be
sent to my Ministry and immediately
on their receipt, I would despatch
them to Assam. We have got nearly
six thousand formg from the migrants
who are living in camps. So the total
number of migrant families in camps
in West Bengal, according to the
forms  supplied to me by the West
Bengal Government, is about six
thousand, Maybe the number of
persons may be twenty-five thousand
or twenty-six thousand, but the total
number of families is six thousand.
We got those forms between the 15th
and the 18th of January from the
Government of West Bengal. They
were immediately despatched 1o
Assam and we have started receiving
those forms back, Now the names of
all those persons who are considered
to be bona fide migrants are there, and
we have conveyed those names to the
Government of West Bengal so that
immediate arrangements are made for
their being sent back to Assam, Now
when they go, we will give them free
railway passage, we will give them
journey allowance and we will also
give them some kind of ration money
for a period of about a fortnight so
that during the period they leave
Bengal and reach Assam, they are not
put to any avoidable hardship.

Surr SUDHIR GHOSH: How many
have aclually gone back?

Surt MEHR CHAND KHANNA:
I am just coming to that point. Bear
with me for about five minutes, '
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I got those forms back from Assam
on the 15th February. The arrange-
ment was that immediately the forms
were received by the 18th January.
They would go to Assam to be veri-
fied by the district officers and that
between the 15th and the 28th Febru-
ary these forms would start coming
back. The first batch has come in.
There is one category of people who
are accepted as eligible, bona fide
migrants.. We are conveying their
names to the Government of West
Bengal today. A few hundreds have
only come so far. The second category
is of persons who received rehabilita-
tion loans after these disturbances in
Assam and instead of going back to
their original places or their residences
for rehabilitation, came away to Ben-
gal and got themselves admitted into
the camps, It was agreed among the
three Ministers that those who have
already received rehabilitation loans
or assistance should immediately™ be
asked to leave the camps and their

< names removed from the camp regis-
" ter. That is the second category of
peopie. Then, as regards the category
- of people who are considered to be
ineligible by the Government of Assam
for such assistance, the matter would
not rest there, Their case will be
further examined by a joint team of
officers of the Ministry of Rehabilita-
tion, the Government of Assam and
the Government of West Bengal, so
" that all those who are bona fide mig-
rants can go back and that there is
no difficulty in tegard to them. When
these names are sent to the Govern-
ment of West Bengal,"whether these
people will leave the camps or not it
is beyond me to say at the present
moment. But due to the Bengal press
and to zome of the opposition leaders
who {0 my misfortune have been
visiting some of these camps in north
Bengal there may be a tremendous
amount of reluctance, But I have been
tolg by the Rehabilitation Minister of
West Bengal that they will try and
do their level best {o see that those
who come from Assam who are eligi-
ble and for whose rehabilitation the
Assam Gevernment has taFen ftull res-

ponsibility go back as scon as passible.
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So this is one aspect cf the matter
which I wanted to place before the
House.

The second aspect of the matter
is about the rehabilitation of the
riot victims in Assam itself. When
this question was asked three days
ago, we asked the Government of
Assam to give us the latest informa-
tion. We have only today received a
telegram dated the 19th February, 1
would only read out extracts from it
and they will give all the information.
The telegram is as follows:—

“Affected families who were with-
in Assam have returned to their
homes. Also over 1725 families from
West Bengal so far, 12940 families
given rehabilitation benefits in the
shape of gratuitous relief grant and
loan, corrugated iron sheets blankets
and clothes for children, Families
who suffered due to arson are being
given without security loans of
rupees one thousand in the case -of
the agriculturists and rupees one
thousand five hundred in the case of
non-agriculturists in addition to
gratuitous relief. Clear Gdvernment
instructions issued to ensure that all
agriculturists receive this loan in
full before end of February posi-
tively. Government decision announ-
ced regarding assistance to rebuild
destroyed educational, cultural and
religious institutions.”

This is the uptodate position. It is
very difficult for me to say whether
every single family has been rehabi-
litated but I can only say this. I have
had talks with the Chief Minister of
Assam, I have had talks with the
Finance Minister of Assam and their
officers had also peen to see me. Anad
they assured me that they wuuld see
thai every eligible family was rehabili-
tated. I can assure the House that
everything possible is being done and
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1 shall try my level best and see that
the matter is expedited.

Thank you, Sir.

Surt DAHYABHAI V. PATEL (Guj-
arat): Mr. Deputy Chairman, unlike
most of the other speakers, I should
like to begin the few remarks that I
will make on the President’s Address
with matters that are nearer home
than those which are far away from
us and which concern other countries
much more than they concern us. Sir,
I am grateful to the Minister of
Rehabilitation for giving us detailed
information on the rehabilitation of
refugees from Assam. What he has
given us is welcome but I would like
to have an assurance from him that
things which happened last year in
Faridabad are not going to be repeat-
ed. With all his kindness, the Minis-
ter of Rehabilitation has not been
able to bring that spirit in the officers
in his Ministry and, therefére, what
happened in  Faridabad happens
again, I hope we will
not have a repetition of such things in
the rehabilitation of the people in
Assam, Before we have dealt with
what happened in Assam, something
equally terrible has happened in Jabal.
pur. Where are we going? What way
is this country going? [ would most
humbly request the Prime Minicter to
spare a little more time for what is
happening at home, inside the country,
even at the cost of his time and
thought for what is happening Iin
international affairs.

4 pM,

8ir, next I shall come to two para-
graphs in the President’s Address. We
are very happy to know from the Pre-
sident’s Address that the Chambal
river project and the Gandhisagar
dam and the Kotah barrage are going
on well, and that five units cf 90,000
kilowatts are being cnrmmissioned at
Bhakra. Sir, this is all very welcome
news, But I would like to ask the
Government what they are doing
about the two unfinished schemes of
Gujarat, that were started even before
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the First Five Year Plan. Neither has
the irrigation promised to the agricul-
turists reached them; nor even a be-
ginning has been made in the matter
of power generation. This year the
last monsoon failed, and in spite of
huge ditches and trenches dug up, the
agriculturists were looking with hope
that some water would come and save
their crop. Unfortunately that was
not the situation. The land has been
thrown waste; it is made unsuitable
for growing crops because of the
operations of the irrigation Depart-
ment, because of the huge canals dug
at some places correctly, and at some
places wrongly. No effort 1s being
made {0 correct the wrongs and to
make water available quickly to agri-
culturists: I think it is very wrong
that the affairs of this depariment
should go on like this at a time when
the country has been suffering from
acute shortage of foodgrains, Sir, it
is very easy to import millions and
mililons of tons of foodgrains from
America or from any other coun-
try. That, I submit is net the solution
to the food problem of this country
that is taking us more and more into
debts, which posterity will have to
pay, for how many millions of tons of
foodgrains, I cannot say. Cur Food
Minister had gone to America and
made a big deal for foodgrains. He
got applause, photographs, television
etc. everywhere in America, and even
in India. What is going to be the
resuli? When those stocks arrive in
India, the price of foodgrains will go
down. At least an atmosphere will
be created and the agriculturist will
not be enthused to grow any food-

. grains, Is that a happy situation, Sir?

The next point 1 would like to refer
to is what the President has said about
the oil refineries:

“New sources of oil have been
discove: ed notably in Ankleshwar
in Gujarat and in Sibsagar in
Assam. It is expected that trial
production will commence this
year. Work on two refineries is
procerding, and a third refinery
is also going tn be established.”
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Sir, after the debate that we had on
o1l exploration in Gujarat in the last
Session, the Minister of Oil, as pro-
mised, came to Ahmedabad where he
summoned Members of the Legislature
and prominent citizens, and the Chief
Minister arranged a meeting. I received
an invitation and I was also present.
The Minister of Oil, he himself saw
what the people of Gujarat felt in
this matter. Since then I have tried to
go a little deeper into the matter my-
self. The Minister himself admitted
that two different types of oil had been
discovered in Gujarat. One isCambay
oil, which also proves the existence of
& very rich oilfieid, and there is the
good oil discovery at Ankleshwar.
Cambay oil is heavy and thick; it
«contains a lot of wax. So there is
practically no talk of having any pipe-
line, So the original talk of a pipeline
from Cambay to Bombay had to be
.abandoned, because of the structure of
‘the oil rather than for any other rea-
.son. But the oil that has been found
at Ankleshwar, qualitatively speaking,
is a very rich oil; it is rich in petrol,
.aviation spirit and kerosene, which
this country needs very much. So the
refineries in both the places will neces-
sarily have to be of different types
depending upon the needs of the two
places, About the Ankleshwar re-
finery I have been told by the experts,
experts whose advice the Government
of India has taken in Assam, and I do
not know why they do not take their
-advice when i& is a question of
Gujarat, namely, that the refinery at
Ankleshwar will be something very
much simpler, and to talk of a long
pipeline would be a lot of waste of
money. The cost of the pipeline would
be much more than the simple type of
refinery that will be required at Ankle-
shwar, to remove the few impurities of
the oil and to give us, what we need
-very much in this country, kerosene,
high speed diesel and furnace oil of
which we are short, The two refineries
at Bombay follow the catalytic pro-
ces: which produces too much of avia-
tion spirit and petrol. So we are sur-
plus in them; we have to export them,
and we have to import crude oil from

outside. Sir, here is a source which
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will enable us to save this foreign ex-
change, and instead of going into this
costly business of laying a pipeline
when our pipeline plant is already full
for five years with the pipeline work
of Assam, when there is no possibility
of manufacturing it in the next few
years in this country, it would be
waste of foreign exchange to import
the pipes. Besides, it would be cheaper
to establish a refinery at Ankleshwar
on a very much simpler scale and a
simpler process so that the much-need-
ed kerosene oil, of which we are short,
and the furnace oil would be available
to us easily. There is, of course, an
additional reason, Sir, Gujarat has no
coal, but Gujarat has a lot of in-
dustries, and because of the way the
Congress Ministers manage the two
hydro-electric stations, no hydro-elec-
tric power is economically available to
us. So in Gujarat power is available
at 2} annas per unit whereas power
for the same type of industry is avail-
able at 1|2 anna per unit in Bombay.
This is an additional reason why both
the refineries should be established in
Gujarat. Refinery gas could be used
to run generating stations, and when
all this is coupled together, petroleum
products, and particularly kerosene
could be had, and the gas which ia
wasted could be utilised for generation
of electric power. The current that
would be received would be very
much cheaper than what is being made
available today. Besides, we are im~
porting coa] into Gujarat from a thou-
sand miles away. Already there is
acute shortage of good coal because
of the steel plants having gone into
commission. The difficulty of wagons
is another thing. When there is such
a shortage of coal, when our steel
plants require more coal, the most
practical thing would be to put up the
two refineries there and get the indus-
tries of Gujarat switch over to the
cheaper furnace oil. I hope, Sir, the
Minister of Oil, who has been ada-
mant against this, will revise his deci-
sion. I must tell him once again and
remind him of what happened in
Assam when he tried to lay a pipe-
line to take oil out of Assam. 8ir,
the people of Gujarat will resist
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any move to take even one drop of o1l
outside Gujarat for refining. The oil
must be refined there. Sir, it is not
a question of the oil being the nation's
property or not being the nation’s pro-
perty, or its being Gujarat’s property
or not being Gujarat’s property. It is
a national waste, and it is the
need of Gujarat which is also
the need of the nation. Because
the Government is going wrong, the
people of Gujarat must warn Govern-
ment that if a certain Minister is going
to take up this attitude, the whole of
Gujarat will combine and resist any
such move. I think the Chief Minister
of Gujarat made the mind of Gujarat
sufficiently clear to the Minister in his
talks in front of the members of the
Legislature publicly as also in his
private talk.

Sir, I was very happy to hear this
morning some of the remarks of our

" Prime Minister. We are very pleased

with the work done by the team of
Indian experts who prepared the case
Ours is really a good
case, There is no doubt about it. Of
coursé, our friend, Dr. Raghu Vira, has
thrown new light because of his study
of the subject and the Sanskrit langu-
age which only makes the argument
Our case is strong, there is
no doubt, but what are we doing? We

" gay that our Army is good, our jawans

are good. I quite agree, but what i3
our Government doing? The world is
going to judge you by your actions.
What have you done in Kashmir? What
have you done about Goa and what
are you going to do about China?
That is how the world is going to judge
you and not by simply repeating, “We
are not going to tolerate any aggre-

ssion”, You can do it emphatically,
you can bang your fist on your
palm theatrically as long as you

like but the world is going to judge
you only by your actions, And, may I
ask, Sir, what have you done? Sir, the
world will also judge us by our De-
fence  Minister, the same Defence
Minister who kept the fact of the agg-
ression a secret from Parliamen: and
from +he people for five long years.
While the Chinese were infiltrating
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mnto India on their own, at the invita-
tion of the Government in the name
of cultural delegations and what not
—they were welcomed, garlanded, re-
ceived everywhere by Municipal Cor-
porations, by business bodies and
a large number of cultural organi-
sations that have grown all over India,
even supported by State funds—are
we sure that all of them came purely
on the mission that they set, or were
they coming here to find out how much
prepared we were, what was our
strength, and is it not because they
saw through what we said and the
difference between what we did and
what we said that they had dared to
advance further and further, that they
had dared to revise their maps again
and again? Now we are told that
they want 2000 sq. miles more than
what it was last year. This is a very
unhappy situation, The Prime Minis~
ter said thi; moraing that if we are
to meet this aggression we must be
prepared. May I ask in all humility
what is the Prime Minister doing to
Sir, across the
border, in Pakistan, not only young
men but wea se: films and pictures of
young girls taking drill with muskets
on their shoulders. Are we training
sufficient young men? What is the use
of saying, “We are not going to allow
even a foot of our territory being
taken”? Are we preparing for it? Are
we preparing to resist aggression?

Then, while we are not preparing
for that, there is ‘growing internal
weakness. There have been two war-
nings—the happenings in Assam and
the happenings in Jabalpur. In this
state of affairs we would be taken
quite unawares by any enemy and it
will be the failure of this Government
it they do not take measures in time
before any serious catastrophe over-
iakes us. :

Sart AKBAR ALJ KHAN (Andhra
Pradesh): Mr. Deputy Chairman, Sir,
we have been discussing the Address
for the last three days. My f.iend,
Dr. Ray, has moved the Motion to
express the gratitude of this House to
the President. I stand here to support
that Motion,
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Sir, many points were raised in this
discussion, and it is a matter of great
satisfaction that thjs morning the
Prime Minister intervened and ans-
wered all those questions that had
been raised in the form of doubtis or
criticisms. After that, three speakers
have spoken—Mr. Bhupesh Gupta,
Prof. Raghu Vira and, just now, Mr.
Dahyabhai V. Patel. First of all, I
ghall confine myself to the observa-
tions made by these three speakers
and then place before this House some
of my views on some points which
have already been touched upon and
some points which have not been
touched upon.

Sir, I will start with my friend, Mr.
Dahyabhai Patel. He has accused us
and our leader saying that he should
give more time t{o internal matters
compared to external matters implying
thereby that we 'give more than re.
quired attention and effort to exter-
nal problems and less to our internal
.problems. Sir, this charge is refuted
by the trend of the speeches made by
speakers from all parties during these
three days in which substantially and
on broad outlines the policy of the
Government, so far as the inter-
national affairs are concerned, and
the policy of the Government, so far
as the economic development of the
country and other relevant matters
are concerned, have been fully
approved. My friend, Mr, Dahyabhai
Patel, forgets that in this world,
which is getting closer and closer
every day, we cannot afford to ignore
international affairs. He hag forgotten
that when the Suez Canal was
attacked, how much more we had to
pay and to that extent our Five Year
Plans got a get-back. Similarly, if
the situation in the Congo gets wor.
sened, if the United Nationg fails
there or if civil war takes an ugly
shape, the big powers are bound to
intervene and there is no doubt in
the mind of any man who studies
these currents that it will lead to a
big war and a catastrophe to the
whole world. In such circumstances,
_ it we give scme thought to these in-
ternational affairs which ave becoming
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day by day acute and serious, is it
something wrong? Is it not for the
defence of the country? Is it not for
the progress of the country? Is it not
to keep the world at peace?

Similarly Mr. Bhupesh Gupta, in his.
usual ferment, spoke although his.
colleague, when he spoke the other
day, supported fully the Government-
policy. T am glad to see that for the
first time the Communist Party in
this House has come to support India
so far as the China-India border ques-
tion ig concerned. It is a healthy sign
and I welcome it most heartily. Now
Mr. Gupta. wants us to take active
action so far as the Congo is con-
cerned. When we say things here, we

should fully examine the yesponsi.
bilities of the statements that we
make. I would ask him what he

meang by active action. Does he mean
that we should condemn the U.N.O,,
that we should condemn Mr. Ham-
marskjold, that we should condemn
everything and thus see that the whole
thing actually transforms from cold
war into a shooting war? In the world
today there are two powerful blocs—
one headed by Russia and the other by
the U.S.A. They have different policieg
regarding the Congo affair. I am glad
to say that the position and the policy
of India have been fully vindicated
when the new President of the U.S.A,,
Mr. Kennedy, has, in his recent state-
ment, agreed with the policy of India
that unless we controlleg the unruly
elements and unlesgs we recalled the
Parliament, there is no third alter-
native to the present position. It is not
only the Congo, although we are
deeply interested in the Congo because
it iy a country that hag been wunder
colonial domination for years together
and it has come up now, and we do
not want that it should go down by
civil war ang other difficulties or
through the machinations of colonial
powers, particularly Belgium. At the
same time it would be wrong to say
that such action should not be
through the U.N.O. or tbrough its sup-
port. Otherwise it will not be only
the conditions of the African count-
rieg that are being liberated now that
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will have a get-back but the position
of the UN.O. and world peace will
also get a serious set-back. So we
have to do our best to bring the two
big powers who are looking at this
problem in a slightly different way,
together because that would reflect
in the Security Council and the Secu-
rity Council will reflect in the Congo.
So I can assure my friend, Shri Gupta,
that it would not be right to go be-
yond the limit to which we are going
and we shall fight the cause of the
newly liberated country for the sake
of the principles which we hold dear
and which we have pursued for years
together.

Prof. Raghu Vira and some others
before him also wanted similarly some
drastic action so far as China is con-
cerned. It is a very sad affair. As
we all know—I need not go into the
history of our relations with China—
the message of the Buddha went to
China and that brought both China
and India still closer and nearer, but
it pains me to see that on a matter,
which I consider very unimportant
from the point of view of the Chi-
nese or, if I may be permitted to say
so, even from the point of view of my
country, there is some difference. 1t is
not so crucial but what ig crucial is
that these two giant countries, these
two great people who have lived in
peace and friendship and which have
a great message t0 carry not only to
the people of Asia but to help in the
maintenance of peace in the world by
their friendship and unity, have fallen
asunder. These were the countries
that took up the Panchshsel. We were
the countries that asked the world
to accept the principle of co-existence
in spite of differen! ideologies and it is
a matter of great pain to me to see
that now on' such a matter which, in
my opinion, Is not anything funda-
mental either from the Chinese or our
point of view, we should not agree.
Here I join with the other friends who
have paid tributes 1o our officers.
They have really done a very good job
and I do hope that having that mate-
rial befare them., having the world
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situation before them, the persons in
authority at Peking would reconsider
the situation and see in calmer
moments whether the lands that have
been occupied illegally by them are
really more fundamental or important
for their country, for Asia and for the
world or the friendship with India. I
do not go to the extent suggested by
some that diplomatic relation should
be broken. I am against it. I do not
go to the extent suggested that there
should even be economic boycott. I
do not approve of it. I share the
optimism of the President in the
Address that-—of course with caution——
we still hope that there will be some
settlement between China and India
and if my humble wvoice could reach
outside my country, I would again
appeal to them and say: ‘Consider the
position. The whole Parliament is
unanimous. In fact there are people
who want the Government to go ahead
but the Government is restraining and
keeping the whole thing in balance’.
We do hope that some steps will be
taken after reading these reports and
the material accumulated and some
move will be made by China so that
negotiations may begin.

I would now refer to two things
which have not been referred to. I
refer to disarmament and to the ques-
tion of the policy of apartheid of the
Union of South Africa, which has been
mentioned in the Address. I have no
doubt that the Government will do
its best to see that this question of
disarmament is taken up and that
every effort will be made when the
Prime Minister goes to the United
Kingdom to see that a Summit Con-
ference between Russia and the U.S.A.
as well as others is convened as early
as possible.

Regarding the Union of South
Africa, Sir, I fecl it is high time
that our Prime Minister, when he
goes to the next Commonwealth
Conference, should make it clear
that this is not a political question,
but that it is a humanitarian ques-
tion. It is a question of justice and
fairplay to human-beings and the
policy there is one that has been
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condemned  continuously by the
United Nations and the judgment of
the Infernational Court of Justice
has also been given against the
Union of South Africa regarding
South West Africa. If after all that
st'1l the Union of South Africa defies
these opinions, then the only
honourable and right course for
India would be to refuse to sit with
the representative of the Union of
South Africa in the next meeting
that might be called—o? the
Commonwealth Conference. Let it
be the last meeting where the Prime
M nister sits with the representative
of the Union of South Africa.

Regarding internal matters, I fully
appreciate the contention of my hon.
friend, Shri Channa Reddy, regarding
regional backwardness and the special
necessity for giving particular atten-
tion to those regiong which are
‘backward industrially. So I do hope
that his observations regarding the
new plant for electric articles and the
‘project at Pochanpahar for irrigation
will receive due congideration.

Next, Sir, I have to refer to another
matter—an affair which pains me
very much and about which I feel
very much concerned. Sir, at
Jabalpur things have happened and
in Madhya Pradesh within the course
of three years such things have
happened twice. You will remember
that when I was speaking on the
Assam  riots, I pleaded that the
Assam  government should resign
constitutionally. A Government that
cannot protect the lives and proper-
ties of innocent citizens does not
justify itself to remain in power and,
- 8ir, T repeat that in connection with
Madhya Pradesh and I think it is
high time that the Katju Government

submits its resignation. I have
nothing against Dr. Katju or his
colleagues. But one thing is clear

and that is that within the course of
three years twice such disturbances
have happened and his government
and his machinery have not been able
to control and check it. How painful
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it is when our Prime Minister is
fighting for fairplay and for justice
to all people who are in distress in
the world, that in our own country
things like this should happen. 1
condemn the initial act that has led
to this conflagration. But I condemn
most severely the acts that have
followed and that have cost the lives

and property and honour of our
citizens.

When I say this, I cannot but
protest against the statement that

President Ayub Khan had made on
the 16th of February at Dacca. Sir,
if we impartially examine the matter,
we find that from the time of the
partition of the country till this day,
whenever irresponsible statements
are made, which are uncalled for and
unwarranted, difficulties have increas-
ed, the situation has deteriorated and
things that were improving, they got

a set-back. Sir, after the partition,
who has saved the minorities
especially the Muslim minority?
Believe me, Sir, it was the

martyrdom of Mahatma Gandhi that
did it and it is the continued effort
of Jawaharlal Nehru at the risk of
his own life, that has saved the ~
minority—the Muslim minority. These
people, they gave statements there.
How does it help? T can assure you,
Sir, when this Jabalpur thing was
going on, I did not come across any
man in any party who was not sorry
for the things that had happened
there. In fact, the other day the
Congress Working Committee also—
I wish they had done it earlier—
passed a resolution asking for a high
powered and impartial enquiry com-

mittee. This morning the Prime
Minister expressed his resentment
and disapproval of what had

happened. The bad legacy that was
left by the communal parties and the
communal activities we are trying, as
I said, with the blessings of
Mahatmaji and the efforts of
Jawaharlal Nehru, to set right. And
there are persons in government and
out of government who feel that so
far as the minorities are concerned,
they can live only with the goodwill
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of the majority and they are trying
to have the goodwill of the majority.
So far as the majority is concerned,
they are also feeling that justice
should be done and that there should
be fairplay and the minorities should
be given their due constitutional
rights. That feeling is also coming
and we try to improve the situation.
While we are doing that, such state-
ments give false hope and create a
wrong mentality in the minorities as
if they are very sympathetic,
although nothing comes out of it. At
the same time it alienates the
sympathy of the majorily community.
I am not saying this under any
emotlion or passion, but 1 do say 1let
things of this place be managed and
tackled by us, The greatest service
that President Ayub Khan can do to
help the minorities here is to look
after the minorities who are under
his care, in the best manner possible,
and do justice to them, give them
fairplay and give them political,
economic and other rights. 1In that
way, 1 think he can really help us,
not by giving statements. I do hope
that these will not have any effect
on the people here and we all feel
sure that the majority and the
minority know their responsibilities
and will do their best, We are very

. sorry for this. Let all possible rehabi-
litation and other measures be
adopted to give reliet to those who
have been unwarrantedly and

un-~
justifiably  disturbed from their
homes and from their occupations.

With these words, Sir, I support the
Motion.

SuarmaTr  PUSHPALATA DAS
(Assam): Mr. Deputy Chairman,
everyone, maybe not everyone, but the
majority of hon. Members whe have
spoken here have said that the
President’s Address has omitted
many things, that it is not a catalogue
of facis. But in the very first para-
graph of the Address it has heen
stated that last year was a year of
stress and strain. This signifies that
the President has included a!l those
events in the world abroad a:.d also
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; internal disturbances.
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This time, Sir,
I was not in a mood to speak, for L
believe that talk is silver and silence:
is  gold. But  silence  becomes.
cowardice when it is timid. The other
day when my hon. friend Shri Biren
Roy spoke, he gave me the inspira-
tion to speak because in his own
speech he contradicted himself.

made about our-
internal situation. We discuss both
internal and external things and
when we discuss the situation in the
Congo, I discuss it as a citizen of the
world; when we discuss our internal
situation, T discuss it as an Indian.
When I go to Assam and when people
ask me as to from where I come, I say
that I come from Darrang. There I
behave as a Tezpurian because it is.
connected with the family, with the
district. When world problems are dis-
cussed, I discuss them as a world citi-
zen. I 1 remain backward, then
world’s progress is retarded. In this
way, we will have to discuss the world
situation in a calm and cool atmos-
phere. 1 liked some of the arguments
put forward by Mr, Akbar Ali who -
spoke just now. I have the same
approach with regard to the foreign
policy of our country as well as the
policy pursued in respect of internal

Mention was

affairs. I am not proud of what
happened in Assam and the figures
quoted a little while ago by

Mr. Khanna, the Minister of Rehabili-
tation, show the correct picture, Let
me fell you, Sir, that all the people
in the refugee camps are not genuine
refugees; there are some bogus
refugees also there. I want tc ask
Mr. Roy as to whether he has gone
and enquired into the camps as to
how many families are there. 1
myself toured the affected area. I
some criticism comes from some
irresponsible Member of my party, €
do not put much weight on it but
when it comesg from Dr, Kunzry, I
taks it very seriously. 1 enquired
acout ity I wrote to my State and 1
&lso  enquired from Mr. Khanna.
When I toured that srea along with
WMrs, Kripalani, we ourselves were
given some wrong figures which we
believed in the beginning, After
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enquiry, we found them to be wrong.
Mr. Roy spoke and one friend told
me, why don’t you contradict? I
agreed that I would speak. He
used the word “massacre.” He spoke
ex tempore and perhaps he was not
conscious of it; it came out without
his knowledge perhaps. If 27 or 30
persons die, it i; not a massacre but I
say that if one heinous crime had been
committed in my State, that is a crime
to be condemned. Even if there is a
crime, we are ashamed of it and as a
person coming from that place, I also
share the responsibility. Let it be
goondas or anybody; perhaps we creat-
ed that atmosphere and that is why it
happened. Mr. Roy said in his gpeech
that he wanted the oneness of India. I
too want not only the oneness of India
but of the world. T would quote one
sentence from a great writer of Ben-
gal which I like very much:

“Ajkir diné bég dchhey, abig nei.”’

In today's world, there is quickness.

rapidity, but no emotion. Yes, right
emotion is lacking. I like emotional
people, I-like sentimental people, I

also like poetic people but that emo-
tion must be controlled and stopped
at artistic point; otherwise it becomes
vulgar. Today we have demonstrated
our emotion. Today we are shouting
and condemning the foreign policy of
China, of Portugal, but if we behave
as the Chinese have behaved, what is
the difference? If we behave like the
Portuguese Government or like the
Belgian Government—what is the
difference? What is the difference
between the cultures of India and the
cultures of the other countries? Even
as a slave country we were regpected
but for what? We were a poor na-
tion but with all that we were res-
pected on account of the philesophy
we had inherited from our ancestors.
Today, our stand must be on that phi-
losophy of non-violence—love. Who
will kindle that light? 1 belong to a
political party but T feel that for the
emotional integration of the country,
political parties would not be able to
help. I think, Sir, great writers, phi-
losophers, thinkers, intellectuals, will
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have to solve this problem. In today’s
world, everyone respects Tagore,
everyone respects Shakespeare; even
in the Communist countries great
scientists are respected. While I was
in Poland, Dr. Grocha was invited to
America because he was one of the
greatest scientists. The Tagore Cen-
tenary celebrations are going on all
over the country and the world irres-
pective of creed or colour; every com-
munity will observe it. I feel that the
world’s problems could be solved .
peacefully not by the political parties.
This is my conviction. Today, we are
criticising the reactionary elements in
the Congolese people. After all, poli-
tical parties consist of men, not gods.
We are human beings with all our
weaknesses and we are setting up a
bad precedent for our future genera-
tions. Panchayati Raj is very good-——
decentralisation—and that is what
Vinobaji wanted, every village must
decide its own destiny. He also ap-
pealed at the time of the First Five
Year Plan that some area must be
given to those Gaon Sabhas where
small industries could be started by
them. In that way, every village can
become self-sufficient in its own way.
There was criticism at that time that
it would mean dual government., What-
ever it is, today every one of us wants
regional development. Every Member,
before he finishes his speech, says that
there should be regional development.
Oneness wil] come only when all the
regions become self-sufficient in their
own way. That is the only answer to
this question. Feeling of oneness will
be possible only when every regjon is
developed. In the Third Five Year
Plan, importance is to be attached
to the development of small and
medium industries and the develop- .
ment of under-developed regions. Even
though we have the Chittaranjan Fac-
tory, the Sindri Factory and all these
big projects, because the people have

not seen them with their eyes, they
ask, “What have you done for us?”
Lots of things have been done but

they do not feel it because they have
not come to the stage of economic in-.
dependence and a sense of frustration

i has crept into the middle classes
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especially. That is why, when g ques-
tion was put to Vinobaji he said that
he was not against machines it they
could solve the unemployment pro-
blem. Let the villagers decide their
swn fate. I have seen some of the
grandan: villages as well as Commu-
nity Project areas. 1 toured North
Lakimpur district, the eastern part of
Assam, and saw some such
areas, There is not the least force
*used there. The moment force is
applied, the whole beauty of it is
gone. In one village, six families
refused to join the Gaon Sabha and
they were not forced. They remain-
ed independent but next year, when
there was famine, because they were
alone, they starved. Villagers
helped them; the others had cultivat-
ed in a co-operative way. Then these
six families themselves joined the
Gaon Sabhae. That is why 1 say that
India’s message of peace can be given
only by the philosophers and thinkers
not by people who are in power. There
are exceptions, of course. India to-
day is heard with respect because
it is the land of the Buddha, Gandhi-
ji and Nehruji. That is why we are
listened to with respect. The other
day a Member from my own party
spoke—I forget his name—and said
something about the Nagas. Only
yesterday the ceremonies in connec-
tion with the inauguration of the
interim set-up for the Naga Land
were OVer.

In the course of his gpeech he ask-
ed what action has been taken by
Government and why there is not an
order to ‘shoot to kill’ Sir, I think
that is a wrong advice ‘because I
happen to know these Nagas a little.
I myself toured with Phizo in 1946
in the Naga Hills area. He is a great
orator but no doubt an ambitious
man. He wanted that Assam should
join with the Nagas and secede from
the Indian Union. Why? Because he
felt that India would neglect that
eastern corner. I tried to persuade
him. He was not very popular at that
time in the Naga Hills but who made
him popular? We nfade him popular;

[RAJYA SABHA]

President’s Address 552

our Government made him popular.
He was pampered when he should
not have been pampered and he was
ignored when he should not have
been 1gnored. Sir, I have faith in
these Nagas. Most of our Iriends
here may not know the history. In
the last great world war seven Nagas
kept the borders safe for seven days,
when there was not a drop of water;
when on the Manipur Road regiment
after regiment was crushed, seven or
eight Nagas of the Assam Rifles kept
high the honour of India. That is
called the Battle of the Tennis Court.
When Mr. C. D. Deshmukh went to
the Naga Hills he was thrilled to see
this spot; he was surprised how from
a tree top seven Nagas fought so
valiantly against Japanese aggressors.
When at last the military reached
that place 1t was with great difficulty
their lives could be saved. These are
the kind of people. Their energies
could be harnessed if they are tackl-
ed properly. Now that this interim
body has been formed, let them be
entrusted with the duty of quelling
the disturbances there and I am sure
they will be successful with the help
of the Government. So it is not a

“right advice to say that there should

be ‘shoot to kill’ order.

Sir, in today’s papers we have seen

the two resolutions of the Congress
Working Committee about internal
disturbances and about external
affairs. I endorse that réSolution

about the external affairs, especially
the last portion, where about the
Congo it is said that it must be with
peaceful advice and only in extreme
cases force should be applied. 1 only
wish and pray, let not that time come
when we will have to apply force.
About these internal disturbances the
Congress Organisation is thinking
seriously. There was a mention about
Gandhiji by Mr. Akbar Ali Khan. Sir,
who killed Gandhiji? Did Nathu Ram
kill Gandhiji? No, Sir; all of us
killed Gandhiji. We created an at-
mosphere of communal disharmony
in which he was killed. Emotional
integration could be brought about
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only by wunderstanding. That was | That is our culture, Aryans, Dra-
possible when thinkers and writers | vidians, Sakas, Huns, Pathans, Mo-
created a suitable atmosphere. Let ghuls—we have assimilated every-

me tell you my own experience. In
my young days I used to carry two
books with me “Chayanika” by Tagore
and “Agni Veena” by Nazr-ul-Islam.
I liked those two books because I
like the philosophy, the outlook of
those two poets. In “Agni Veena”
Nazr-ul-Islam says:

“Bala bir, bala unnata mama shir,
Shir nehari @mar natashir of
shikhar himddrir.
Bala, vishwer mdihikash fari,
Chandra suryya graha tard chhdri,
Bhulok dyulok golak bhedia,
Khodir ashan arash chhedia,
Uthiachhi chira-vishmaya dami
vishwa-bidhatrir,
Mama laldte rajtiké jwale
dwipta jayashrir.”’

SHrr P. A, SOLOMON (Kerala):
Please translate 1t in English.

SurimatTr PUSHPALATA DAS: It
will take time. The theme is the
greatness of India. He is describing
the height of India's culture and how
it will shine in the world. In Tagore's
“Bharat Theerth” he wrote about the
greatness of Indian culture:

“Hey more chitta punya tirthe
jagore dhire,
Ei Bhdrater mahamdnaber
sdgar-tire,
Hethay dirde dubdhu bardye
nami naro-devatdre
Udar chhande paraminande

bandad kari tare.”’
Again he says—

“Keha ndahi jane kdr ahbhane,
kata manusher dhdra

Durbar srote elo kothd hote,
samudre hole hara.

Hethay Aryya, hetha Aniyya.
hethay Drdvide Chin,

Saka- Hun-dal, Pathin, Moghal,
ek dehe holo lin,”

thing into one culture. Nazr-ul-Islam
was a Muslim poet. He wrote about
Shakti, Durga and Mahakali in beau-
tiful verse:

“Mahdgkdler kole eshe

Gouri holo Mahakal,
Swmashdn chitar bhasma mekhe

nam holo mar ruper dali,
Tabu mayer rup ki hdrgy,
She je chharriye achhe

chandra tiray,
Mayer ruper darati hot

chandra suryyo prapip jwali.”’

Again he says—

“Anna diye trijagate amnada
mor dardy pashe,

Bhikshu Shiver anurdge
bhiksha mage rajdulali.”

This Muslim poet has written about
Annapurna, Goddess Durga and
Mahakali, How did Xali become
Mahakali? Kali became Mahakali by
her love of Mahadev Trinayan. She
became a beggar because she Joved
that great beggar Mahadev. That
Muslim poet writes about all these.
Look at this fusion of culture, a Mus-
lim poet writing about Shakti.” Nazr-
ul-Islam became a Muslim Leaguer
afterwards. Why? Who is responsi-
ble for that? Aren't we? We created
such an atmosphere that he had to
become a Leaguer. So, Sir, we will
have to search our hearts as to why
these internal disturbances are going
on. What right have we to advise
the Congolese people if we fight bet-
ween ourselves inside our own coun-
try for power? Sir, it is the power
which is at the root of all evil. We
have got towering personalities like
Panditji and that is why our prestige
is high abroad even though we are
suffering from so many weaknesses.
We feel proud when we talk of Asoka
the Great. When was Asoka known
as Asoka the Great? Not when he
was following an expansionist policy.
When he extended his territory all
round, we never called him Asoka
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the Great. Asoka became great
when he was conguered by love and
affection. That is the psychology of
the people. We can never conguer
anyone by ferce, Nowhere in the world
has it been possible. With love and
affection you can win over. Ours is a
message of peace and non-violence
and- our foreign policy is based on
that. I do not mean by that that
we must be cowards when an attack
is made on us, The Chintse came
but they had to go back from Longju.
Negotiations are going on with them.
We believe in that message of non-
violence, Non-violence was preached
not only by Gandhiji but by Buddha,
Jesus Christ and all those great reli-
gious teachers. But non-violence was
never apolied in politics or econo-
mies. Gandhiji wgs the first to apply
it in the field of politics, and econo-
mics and his great disciple Vinobaji
is experimenting. Sir, men have ex-
perimented all over the world on
how to kill humanity. Our research
has gone to the moon, to the jupiter
‘and to the venus but have we done
any research on how to win over
hearts? With the human heart we
never did any experiment; there we
have failed. We want peace. Who in
this House will say that he does not
want peace? Nobody even he who
believes in violence will say that he
doeg not want peace. But how can
peace be showered on us if we do

not deserve it? That atmosphere
can be created—I strongly feel—by
the great intellectuals. Today we

are suffering not only from physical
starvation but intellectual starvation,
mental starvation and spiritual star-
vation. The only ray of hope I find is
in men like Vinobaji. When I say
Vinobaji I mean Vinobaji, not his
followers.  Similarly when I say
Gandhiji I mean Gandhiji, not his
followers because they have not been
able to reach that stature but the
ideal, the aim is there.

Sir, the whole world is looking at
us. As an Indian, as a citizen of the
-world, I pray, for the hope that the
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world has reposed in India, Let India
rise to the occasion; with her message
of peace let her stature be raised in
the comity of nations; let her deliver
and kindle the light of hope for peace
and progress for all humanity; let
her be the real inheritor of that
great heritage which she has got from
her ancestors.

Suax MOHAMAD UMAIR (Bihar):
Mr. Deputy Chairman, I thank you for
the courtesy. Our country is today
confronted with so many catastrophes,
difficulties, problems and so many sub-
ject matters which we have discussed
here and which we will be discussing
later on. In short, our country has
been facing so many problems and so
many circumstances today. Thanks are
due to the President for his historical
and illuminating Address. He has
thrown light all round, on all the as-
pects of things which took place the
year before and which are existing
before us today and which we will
have to face hereafter, The Presi-
dent’s Address has received a historic
reception not only in this House, but
it has received a very splendid recep-
tion outside also. There is no doubt
that things which have been discussed
in the historical Address of the Presi-
dent are worth taking into very serious
consideration and after passing the
Motion of Thanks we will go out to
act upon that. It cannot be denied
that our country, in spite of our limited
resources and so many situations -
natural and unnatural-—which have
been created since :ages past, has pro-
gressed by leaps and bounds in various
aspects and various spheres of life.,
There is no doubt about it that the
President has kindly thrown the cor-
rect light over the development of
the country in the various spheres.
It is more than correct and today it
stands for us as a guiding and illumi-
nating feature for our future improve-
ment and future development. In view
of the present developments, who can
deny that our country, with its limited
resources and with all the other limita-
tions, has shown to the world that,
whatever it may be—whether it is up
to the mark, up to the standard
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according to the estimation of the other
progressive countries of the world or
not—we poor Indians have got the
intelligence, have got the capacity,
have got the courage and have got the
patience to develop our country? In
a way, we are passing through various
difficulties and various limitations. In
spite of that our capacity wand our
courage has not been daunted. We
have not been discouraged. We are
going on with speed on the road of
progress, on the road of development.
The President has rightly pointed out
the advance made in the field of agri-
culture, in the field of industry and
various other fields and those things
have been enumerated with facts and
figures The data has been given, and
now those things are before us and
before the world to be seen and to be
examined, But that is not enough, I
would say that our country has suffer-
ed so much for centuries past in the
various fields of development and
various spheres of life such as educa-
tion, health, industry, agriculture,
social and political aspects and so
many other things, Of course, that
requires greater attention, greater
energy and greater effort to develop
and develop to that®extent till we have
at least made up those deficiencies
from which we have been suffering for
ages past.

I expected in the President’s Ad-
dress at least one thing, The future
development of the country, the future
progress of the country cannot be in a
greater and greater degree than what
we have already achieved, unless we
have one thing and that thing is our
national and emotional integration.
Without such integration we cannot do
anything. Let me say with regard to
what was just being referred to by
my various friends in the form of
various fissiparous tendencies and
incidents in Assam and in other places,
it is all due to lack of national integ-
ration. That much of national integ-
ration has not been developed as yet
amongst us, that sort of natichal and
emotional integration which will
strengthen our hands, strengthen our
spirit, strengthen our soul, strengthen
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our national stand, so that we may
correct ourselves if such circumstances
befall us, as they are prevalent in
Jabalpur and Assam., The fault lies
with us. Also, the fault lies with our
Government. The fault lies with our
organisation, that we did not consi-
der it so important. This question of
national integration was not considered
so serious as it deserved, I still say
that all our efforts will become fruit-
less unless there is national integra-
tion, It will be bankruptcy of admin-
istration if we do not pay greater heed
and attention to the immediate deve-
lopment of national integration in the
country., The country is being integ-
rated in all spheres, in all aspects of
life, except this one thing which has
got its root, where our social and poli-
tical life has got its root. That root
is not being sericusly taken into consi-
deration and that sort of national
integration is not being developed.
It was developed some time back, in
the time of Bapuji. In the time of
Mahatma Gandhi that national integ-
ration was started. Later on, it was
disintegrated. We were expected to
look after ihat, we were expected to
carry on that development which was
started during the time of Bapuji.
You should put down all sorts of anti-
national activities. You should put
down all sorts of fissiparous tendencies
and communal background in respon-

_ sible places. You are to look after the

lives and properties of the people and
to make them responsible who are in
the administration, in politics and in
the organisation. And then you expect
that national integration, Only then
this sort of communal harmony will
be achieved. As a Persian poe has
said: —

fga FeR faEr 7@ 39 F:@d )
mwwﬁwﬁ%mmwgﬁfwwﬂll
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You have put us surrounded with all
sorts of fissiparous ‘tendencies, with all
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sorts of anti-national tendencies and
then you expect that such anti-national
and communal things will not happen
in the country. It is bound {o happen
in a greater degree so long as we are
not going to correct our own stand.
Qur stand should be that we have got
our own ‘Swaraj’, our own indepen-
dence. The English people are no
more here to disturb our harmony. We
are masters of our own fate and our
own destiny. The first angd last thing
should have been that we should not
have committed blunders in our selec-
tions in the different spheres of life
relating to persons who are to be
selected for positions of responsibility,
Here it is not the case. One of my
friends told me that the Muslim
Ieague was not what it was then at
that time. I say that the Muslim
League was not so strong at that time
when the country was divided. Let
me tell you that the Muslim League
was not so vocal at that time when the
division of the country took place as
Pakistan and Hindustan, . The Muslim
League mentality in certain persons
and in certain sections is strong today,
. and that gtaunchness for the League
is being supported by us, is being en-
couraged by us. You are condemning
your own men, you are condemning
your national elements, you are not
going to look after them at least to
safeguard their political honour rather
you are going to condemn the national
elements, and you are going to en-
courage men of this sort of fissiparous,
anti-national and communal tendencies,
and you want that incidents like
Jabalpur and Assam should not take
place'in the country. They are bound
to take place. At present we are not
doing justice to our own selves and to
our own attitudes which we should
have done after having achieved inde-
pendence. However, I wish that this
sort of reference should have been
made somewhere in the President’s
Address. Anyway, the President is
such a glorious and such a masterly
figure in the country that he must
have certainly entertained such feel-
ings in his mind, and it is because
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loftiness and this greatness
that he is being admired throughout
the country, he is being politically
worshipped. 1 certainly expected a
word in his Address that this sort
of justice was required and safe-
guard against persons of this sort
of anti-national and fissiparous ten-
dencies was required. Certainly I
wish that this would have been there,

Sir, I think it would not be out of
place if I say that on China, Congo,
Laos and other problems which have
been referred to in the President’s
Address, sufficient light has been
thrown by different speakers in this
House, and the President himself has
shown a splendid control on his
expressions and words, The Presi-
dent has shown a wonderful control
on his attitude and expressions, show-
ing his own greatness there, showing
how international problems can be
tackled. He has shown the way to
China, he has shown the way to the
Congo, he has shown the way also to
Laos, and he has also shown the way
to us as to how we can manage things
and how can we carry on under such
circumstances.

Sir, with these words I am simply
out just now to support the Motion
of Thanks which has been go ably
moved by my friend, Dr. Nihar Ren-
jan Ray, and at the same time to
express my sentiment that we have
to exist as effectively as our history
of the past six thousand years impres-
ses upon the world. And now when
we have got the same power and the
same authority, when we have got the
same opportunities in our own hands,
at least it should be expected that a
rule like the one of the Vedic period
would be established which had its
criterion in the performance of law,
justice, help to the poor, giving guid-
ance and light to nation where needed,
and so on. These things are still possi-
ble, and in the circumstances in which
we are living it is possible for us not
tn ignore our national background, our
national characteristic, whatever that
may be. Sir, it was thought by the
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nationalist elements of this country | There are seven wonders in the world.
that after the achievement of inde- But he has added to that as the
pendence the old sufferings and the | eighth wonder in the  world.

old hardships had gone and that they TSy Ef'"‘mT F T AT HF QUL AT A
had now entered into a rosy regime.

But this js what the great historical T@%a‘raw@%a‘;m FL T 2

poet Jagannath Azad says: f5 oMUY W 9 F HwL, AU IH Te
5 F AR, W FH K & wa], A

F ¥ T wHAT o1 fF qwe ™, : % oA,
Fvet T @ QU A0 F e, TFER Fargean st % g9 § §, frat
FfFT @ I A 90 OR ¥ 3, feem v wft, foelt fvem &7 A
fra B THATT & B & g | I @ ST 7 g Y 19A Ihie

g 5 St g A AR AT 3 FEART

T3 T ¥ dmafre ofirw @ | 0 & 98 I @ fRe ST

fraft ot frarr 2 | S o e | ST @ AC @

o7 f6 St & & e qar o fafeae

¥ Tz, it oF 957 0@, A Mgr. DEPUTY CHAIRMAN: The
T Home Minister will reply tomorrow.

g3 £ der fo s The House starfds adjourned till 11 a.Mm.

AR FT T & F 5O §8F ™7 | tomorrow.

EqEW & AT | W AR T

E’ﬁmiﬁﬁmﬁmﬂ “ﬁ?ﬁ' g foaey The House then adjourned
FTT MF & oS FgAT AMGH | W at seventeen minutes past five

= of the clock till eleven of the
Gr“g:‘“ " T ST T T A o clock on Tuesday, the 2lst
I A€ A gl Qe g1 T @ | February, 1961.
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